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Shri A.Deb Roy, Sr.C.G:S.C for.npon ADVOCATE FOR THE
-dents No.l to 4 and Shri-M.Chala RESPONDENTS . y
for respcndent No.5. .

THE HON'BLE  JUSTICE SHRI D.N.BARUAH, VCE CHAIRMAN.
_TEE-HON'BLE SHRI G.L.SANGLYINE, ADMINITRATIVE MEMBER.
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.

Original Application No. 124 of 1996.

Date of Order : This the 17th Day of February, 1999

Justiee Shri D.N.Baruah, Vice-Chairman.

Shri G.L;Sanglyine, Administrative Member.

.i.

2.
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S.

By

Sri Manindra Kumar Purkayastha,
sri Himangshu paul,.
Sri Tarani Kanta Deka,
Sri Tarun Talukdar and
Ssri Soumendra Nath Dutta
All the applicants are working in the
Grade of HSG-II, S.A under the respon-
dent No.4 at Guwahati.
advocate Sbri‘U.K.Nair.
-fVersus -

The Union of India,
represented by the Secretary to

" the Government of India,

Department of Posts. » .
New Delhi.

The Director General. Posts,
New Delhi.

The Chief Postmaster General.

‘Assam Circle, Guwahati-1l.

The Senior Superintendent of R.M.S.
Guwahati Division, Guwahati-1.

Sri Biplab Kumar Roy, HSG=II S.A.

. « « Applicants.

Office of the Sr.Superintendent of R.M. S.

Guwahati Division, Guwahati-1.

By .Advocate Shri A.Deb ROy, Sr.C.G.S.C
for respondents No.l to 4,
Shri M.Chanda for respondent No.5.

- s o m =

G.L.SANGLYINE, ADMN.MEMBER,

. + .Respondents.

The five applicants in this Criginal Application

have contested the action of the. respondents as ccntained

insofar as it relates to Respondent No.5,

in order No.Staff/17-1/96 BCR dated 1.5.1996, annexure-6,

Sri Biplab Kumar

Roy, and the Draft Gradation List of Railway Mail Service

contd..2
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(RMS for short) officials in the cadre of HSG-I (General Line)
and HSG-II (BCR) communicated vide letter No.B—2/26/ch I

dated 30 ) -1996‘ Anne)mre*?-

2. The applicants and the respondent No.5 were Sorting .

‘Assistants (Sa for short) in the RMS. The applicants No.l and

2 entered service on 15.3.1966; the applicants No.3 and 4

on 1.6.1967; the appiicant NO .5 oﬁ 6.4.1968 and the respcn=-
dent No.5 on 23.10.1969. There was one channel of promotion
commonly known as one third LSG (Lower Selection Grade)
quota. The respogggé%egp?gééﬁgii%?ggﬂié ggg Limited Competi-
tive Examination for pfomotion against the one third LSG
quota and was promoted to LSG agalgst the said gquota on
12.11.1981. The respondents introduced a Time Bound One
Promotion (TBOR for short) Scheme ¢n 17.12.1983 vide Annexure

-1 which took effect from 30.11.1983. Abcording to this

"scheme all officials belonging to basic grades in the Group

' C and Group D to which there is direct recruitment either

from outside/or by means of Limited Competitive Examination
from lower cadres and who have completed 16 years of servdice

in the grade will be placed in the next higher grade. Under

' this scheme the first four applicants were promoted as LSG

(TBOP) with effect from 30.11.1983 and the spplicant No.5

with effect from 6.4.1984. Thus the respondent No.5 had

~entered into the grade of LSG earlier than the applicants.

On 11.10.1991 the reSponaents vide Directorate letter No.
22-1/89-PE.I dated 11.10.1991, Annexure-4, introduced a
scheme known as Biennial Cadre Review (BCR for‘short) with
effect from 1.10.91. The object of this BCR is that under
this scheme the incumbents of existing posts would be enable
to draw pay in higher scales on completion of 26 years of

service,not only for providing promotiocnal opportunities

contd..3



for the staff concerned but also on the basis of functional
justification. This scheme will be.applicable for only

those cadres in Group C and D for wWhich scheme of One Time
Bound Promotion on completion of 16 years of service in

the basic grade is alreadyvih existence vide 0O.M. dated
17.12.1983 referred co above . Ccnsequently the applicants
who were in L.SG(TBOP) were promoted to HSG (Higher Selection
Grade )-ITI (BCR) under the BCR scheme. Applicant No.l and 2

were promoted with effect from 1.7.1992 and applicants No.3,

4 and 5 with effect from 1.7. 1993 The respondent No.5 was

not promoted alongwith them as he had not completed 26 years

of service till 1996. He was promoted only on 1.1.1996.

Thus the respondent NO.S came tc the HSG-II (BCR) later
than the applicants. In the gradagion list of Group C
officials of RMS ‘GH' Division as on 1.7.1994, Annexure-5,
all the five applicants were shown senior to respondent

No.5 who occupied serial No.49 in the list. However, in

. pursuance of Directorate letter No.22-5/95-pPE.I dated 8.2.96

circulated vide C.0.Guwahati letter No.Est/2-56/91 dated
20.2.1996 regarding modification of BCR scheme for promotion
of senior officials from the date of promotion of their

immediate juniofe in ‘the next higher scale the date of

.promotion of some officials including respondent No.5 were

promotion
modified. The deafLéd date lof . L*ﬂ is shown as ¢.10.91. The

applicant is the only one from the ‘GH' RMS. Subsequently
a Draft Gradation List of RMS officials in the cadre of
HSG-I (General Line), HSG-II(Norm base) and HSG-II (BCR)
was circulated vide letter daced 30.5.1996, Annexufe-?
referred to aboye. In this Draft Gradation List of HSG-II
(BCR) in respect of SA cadre in Assam Circle the respondent

No.5 became senior to the applicants, Thus, in short, the

) contde.. 4
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issue in this 0.A. is whether the respondents have proposed

to place the respondent. No.5> above the applicants correctly.

3. _ Learned counsel Mr U.K.Nair submitted on behalf of
the applicants that the applicants were pfomoted to HSG-II
(BCR) on completion of 26 years of service earlier than the

.

respondent No.5 and therefore they ranked senior to him in

‘the grade. The proposed action of the respondents to place

him above the applicants in the Draft Gradation List of

HSG-II (BCR) is therefore unsustainable. Learned counsel Mr

M.Chanda appearing for respondent No.5 on the other hand

-submitted that the respondent No.5 was promoted to the grade

. of LSG one third quota much earlier than the applicants and

had occupied his positioh in the cadre of 1.SG long before
the applicants were prqmotedAto LSG(TBOP). In view of this

fact he cannot be placed junior to the applicants in the

grade of HSG-II (BCR). Mr Chanda also re1ied cn the decision

of Lucknow Bench of this Tribunal in Ausan vs. Union of

India and others, reported in (1996)-32 ATC 337.

4. The origincof the cause of action in the application

~presently under consideraticn before us can be traced back

to the letter dated 8.2.1996 issued by the Government of
India, Ministry of Communications, Department of Posts to

all Heads of Postal Circles. We reproduce the letter herein

be low :-

"Subject: Modifications of- TBOP/BCR scheme
- instructions regarding.

Time Bound One Promotion Scheme and
Biennial Cadre Review Schemes were
introduced vide this cffice letters
No.31-26/83-PE.I dated 17.12.83, No.
20-1/88-PE.I dated 26.7.91, No.22-1/
89-pPE.I dated 12.10.91 and No.4-12/88-
PE.I (Pt) dated 22.7.93 with a view to
improve promoticnal prospects of emplo-

yees of the Department of gost. As per
these Schemes, cfficials whc complete

prescribed satisfactory length of serwvice

contd..5
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in the aoprOprlate grades are placed
in the next higher grade. Subsequently,
it was noticed thgt some officials e.g.
UDCs in the Circle and SBCO, LSG (both
¥3rd and 2/3rd), P.O. & R.M.S. Accoun-
tants, who were senior before implemen-
tation of the schemes were denied higher
scales of pay admissible under the
Schemes while some junior officials
became eligible for higher scale of
pay by virtue of their length of service.
Some of the affected officials £filed
applications before various benches of
the Central Administrative Tribunals
demanding higher scale of pay from the
date their juniors were made ellglble
unéer these Schemes.

2. The case has been examined in consul-
tation with the Ministry of Finance,
Department of Expenditure. It has now
been decided that all the officials,
such as, UDCs in the Circle Office and
SBCO, 1LSG (both ¥3rd and 2/3rd), P.O.. &
R.M.S. Accountants, whose seniority

was adversely affected by implementation
of BCR Scheme placing their juniors in
the next higher scale of pay will now

be considered for next higher scale of
pay from the date their immediate juni-
ors became eligible for the next higher
scale. This will, however, not be appli-
cable to the officials who are senior

to those officials, brought on transfer
under Rule-38, P&T Vol.IV and are placed
in the next higher scale of pay by
virtue of length of service.

‘3. The inter-se seniority of the offi-
cials in the lower grade will be kept
intact for the purpose of eligibility
for promoticn to next higher grade.

4. Heads of Circles are requested to
settle all such pending cases/represen-
tations etc. according to the above
guidelines within 60 days of issue of
these orders.

5. . o . e e o o o . o e o e o e . e o o
-~ 6 - . :
- . . . o e * o * e o ¢ o o o . e o .
70 *e & e @ o ¢ o e o @ . e o o e o .

Be ¢ o o o o o o o a o o s 4 s o o o "
It may be noted that this letter dated 8.2.1996 has not been
impugned in this Original Application. We have therefcre
tc see whether in issuing order dated 1.5.1996, Annexure-sj
and the Draff Gradation List enclosed with letter dated
30.5.1996, Annexure-7, £he respondents had illegally violated

the terms embodied in the modified Scheme as contained

contd..5



in the letter dated 8.2.1996 aforesaid. The létter dated J

_ A
8.2.1996 states that all pending cases of all the officials, in

such as, UDCs in the Circle Office and SBCO, LSG (both, ¥3rd
and 2/3rd), P.O. & R.M.S. Accountants whose seniority was
adversely affected by implementation of the BCR Scheme
placing their juniors in the next higher scale of pay will
now be considered for next higher scale 6f'pay from the
date their immediate juniors.became eligible for the next
higher scale. It is noﬁ aispuﬁed that.the applicants were
Jjunior io respondent Nc.5 in LSG. However by virtue of the
BCR Scheme the applicants were promoted to HSG-II(BCR)
earlier than the‘reépondent No.5 who was promoted only with

effect from 1.1.1996. According to this modified scheme the

| respondent No.5 was due to be considered for placing him

in the HSG-II (BCR) from the daté his immediate: juniors
became eligible for thé HSG-TII (BCR). It is not known who
were those immediate juniors to the respondent No.5 in ‘GH*
RMS who were eligible for HSG-II (BCR) with effect ffom
1.10.1991. Definitely the appllcants were not ellqible as

on that date but only in 1992 and later. Whatever may be,

the respondent No.5 was senior to the applicants in LSG

and in accordance with this Scheme he was entitled to be
considered from the date the applicants became eligible

for HSG-II (BCR), if not earlier. Paragraph 3 deals with
;nter-sé seniority. It is apparent from para 3 that the
seniority in the lower grade, that is 1.SG in this case,

Qill prevail even after the employees are placed in the N
ﬁSG-II.(BCR). In view of the precvisions of the_modified

Scheme and the facts available as indicated hereinabove we

are of the view that there is nc room for interference with

Annexure-6 order dated 1.5.1996 and the Draft Gradation

. o contd..7
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List as circulated vide Annexure-7 letter dated 3.5.19

In the light of the above the application is

dismissed. Nc order as to costs.

LL

( D.N.BARUAH ) : { G.1..SAN INE
VICE CHAIRMAN ADMINISTRATI

pg
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(an spplication under Secticn 19 of the Administrative
Tribunals Act, 1985)

Title of the Case : O.a Mo |2l of 1996

Shri Manindra Purkayastha & 4 others e... 2pplicants
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I NDE X
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1.

2e

3.

4,

1.

o,é, No, l7/[1 of 1996

@‘

EETWEEN <y

~H

Shri Manindra Kumar Purkayastha \@q L

Shrli Himangshu Paul, g §
‘ ' L @

Shri Tarani Kanta Deka

Shxi Tarun Talukdar

Shri Soumendra Nath Dutta

Ali are working in the grade of HSG-II, S.A,
under the respondent No, 4 at Guwahatl

«ee Fpplicants

AND

The Union of India,

represented by the Secretary to
the Government of India, .
Department of Posts,

New Delhi,

The Director General, Posts, |

New Delhi,

The Chief Postmaster General
Assam Clrcle, Guwahati-781001

The Senior Superintendent of R.M.S.
Guwahati Division, Guwahati-781001

" Shri Biplab Kumar Roy, HSGII S.a.

Office OFf the Szr. Supdt. of R.M.S. (GH). I~ .
Guwahati Division, Guawanati~-781001.

ese Resgpondents

DETAILS OF APPLI CATION

DARTICULARS OF THE_ORDER AGAINST WHICH
THE 2PPILI CATION IS MADE :

" The instant application is in respect of

the retrospective promotion and assigmment of higher

seniority to the respondent No, 5.In this regard, the

appli cation is directed against the order No,

Contdo . P/z'
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Staff/17-1/96 DCR dated 1.5.96 modifying the date of

‘promotion of the respondent No, 5 to HSG.II from 1.1.96

to 10,91 and the draft gradation 1list circulated under

Memo No, B-2/26/CH dated 30.5.96 assigning higher

seniority to the respondent No, 3.

i

2, JURLSDICTION OF THE TRIBUNAL :
The applicants declare that the subject matter
of the application is within the jurisdlictiom: of this

Hon'ble Tribunal.,

3, LIMITATION :

Te gpplicants further declare that the
applicationis filed within the period of limitation
prescribed under Section 21 of the Admini strative

Tribunals Act, 1985.

4, FACTS OF THE CASE :

4,1 That the applicants are all citizens of India

and at present working in the capacity of HSG-II SA

under the r‘espondent No, 4. They are entitled to all the
rights, protections and privileges guaranteed under the

Constitution of India,

442 That the imstant application has been filed by

as the gppllicants making a grievance against giving

tetrospective promotion to the respondent Mo, 5 and =0

al 0 assignment of higher seniority to the said respondents

over the applicants; Thus they have got the same cause

Contd,s«s.P/3,
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of action and have a common imterest in the matter, The
relief prayed for by all the a;pplicmtw are also same,
Accordingly, it is respectfully prayed that the Hon'ble
Court may be pleased to inwvoke its power under Rale 4(5)(a)
SO as t permit the present gpplicants to join together

and to agitate their grievance in this single application,

4.3 That the respective-dates of entry of the
applicants into their services vis-a-vis the respondent

No, 5 are as follows :

w7 201 & Applicant No, 1 15, 3,66
M-72  avy.29 Applicant No, 2 | -15. 3466
1783 ap ?:Applicant No, 3 1.6467
P79 3e:/1frapplicant No, 4 1.6.67
PP Ly gppiicant Yo, 5 6.4.68
1»,:%%‘!&;”"‘?41—/' 1291} Respondent No, 5 | .23,10,69
(s ” The -gpplicants entered into the services of the ax R.M.S.

as Sorting Assistant so also the respondent No, 5, Thus
e et e =it Wt ) )
apparently having regard to the date of entry into the
services, all the applicants are senior to the respondent

No, 5,

4,4 = That ah}wl the applicants wer® promoted/placed

in the Lower Selection Grgde (in short LSG) on completion

{% of ,{5,}1‘,’:“5 o f service pursuant to a scheme popularly

known as "Time Bound Promot:i.on" Scheme, The sald scheme

was introduced vide DG P&T New Delhi's letter No,

31-26/83-'12-1 dated 17.12,83 as circulated by the Senior »
 Supdt. R.M.S5. vide letter N,., C-1/Estt/Gi/1 Promotion Schemé

dated 6.1.,84, The said scheme came into effect with effect
" from 20,11.83 as per the provisions of which all officials

s T

COI’ltd. LI .P/4.
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belonging to basic grade in Group C and D on completion
of 16 years of service in the grade will be placed in the
next hicher grade. In the said scheme, it has been laid
down that the officials on promotion to the higher scale
of pay on completion of 16 years of service will maihtain
their inter-se senlority in the lower grade for purpose
of ﬁromotion to supervisory posts and the same was stated
to be for the purpose of protecting the interest of the
senior officials who may not be eligible for promotion
in a particular year for non-completion of 16 years

of service but are promoted on the basis of the recommen-
dation of a subsequent DPC, In the said scheme, it has
also been laid down that the official. who h:}ag considered
unfit by DPC (on completion of 16 years‘of service)

will lose the seniority vis-a-vis the officials
promoted to tte higher scale of pay on the basis of the

recommendation of that D.P.C.

Instead of repeating the various provisions in
the salid scheme, a copy of the scheme is

annexed herewlth as ANNEXURE-1,

465 That as stated above, the spplicantson comgetion
of 16 years of service were promoted/placed in Lower
Selection Grade with effect from 30,11.83, 30,11.83,
30,11,83, 0.11.83 and 6.4.84 respectively. On the other
hang, the respondent No, 5 was promoted to LSG with
effect from 12,11.81 under 1/3rd LSG quota meant for
candidate who would qualify in the limited competitive
examingtion, The respondent Nol. 5 was 0 promoted with

effect from 12.11.21 and thus in his case, the time

} bound promotion sbhreme was not applicable at that time

same having come into operation with effect from 30.11,83.

COntd. L] .P/S.
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4,6 That the respondents in continuation of Annexure-1
letter dated 17.12.83 issued another letter by way of

a circular under No, 45-1/85-SPB.II dated 19,9.85. By the
sald letter, it was laid dabwn that for Emplementation

of time bound one promotion scheme, the officials on
piomotion to LSG on completion & 16 years of service

wére to retain their inter-se seniority in the LSG

e

for further promotion to HSG.II,

A copy of the said e 1etter dated 19.9.85

is annexed herewl th as ANNEXURE-ZJ.

4.7 That the Gvernment of India, Ministry of
Communicaticon (Department of Posts) vide theBr letter
No, 6-19/82-SPB.I1 dated 13. 12,85 addredsed to all the
Heads of Postal gkx¥ses Circles on the subject of

"Di vi sionalisation of Lower Selection Grade Cadre”
conveyed the decision of the Bostal Service Board to
make the Lower Selection Grade a Divisional cadre. As
per the said letter, the officlals in the LSG will be
borne on the gradation list of the Division/Unit. For
the purpose of promoticn to the HSG, the seniority of
the officials in the time scale will be based for such
prorﬁotion at clrcle level even after promotion to the

L SG undez the time bound one promotion scheme,

A copy of the sald letter dated 13,12,85

is annexed herewith as AWEXURE=3,

4,8 That the applica nts state that the respondents

under their letter No. 22-1/89-PE.I dated 11.10.91

L] contd.,...P/s.
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introduced another scheane known as "Bi-ennial Cadre
‘Review" according to which the incumbents of exi sting
posts would be enable to draw pay in higher scale ef P
on c;oinpletion of 26 years of service., 8m® Such a scheme
was introduced, not only for providing promotional
opportunities of the staff concerned but also on the
basis of functional justification, Bi-ennial Cadre Review
was made appli cable foi only those entramts in Group C

and D for which scheme of one time bound promotim on
comgetion of 16 years of sefvice in the basic grade is
already in existence vide Amexure-1 scheme dated 11.12.83.
Criteria for promotion, according to the said BCR is

eligible 26 years of zex satisfactory service.

. A copy Of the said BCR scheme circul ated under
letter dated 11.10.91 is annexed herewith

as ANVEXURE- 4,

4.9 That pursuant to the said BCR, all the applicants
were pmmoted/placed to HSG-1II with effect from 1.7,92,
1.7¢92, 1¢7.93, 147493 and 1.7.93 respectively, On the

other hand the resprndent No., 5 on completionof 26 years

of service in the year 1996 was promoted to the said cadre
Wwith effect from 1.%96. Thus obviously when the gradation

list of RMS, Guwahati Division in respect of group C
officials corrected upto 1.7.94 was published, his name |
was not ;hwn against HSG.II (BCR) (THOP) at Sl, No. 49

in t;; sald gradation list. As against this, the spplicants
in the sald gradaktion list figured at Sl.Ms. 11, 8, 20,}

25 and 3?0

Contd,...P/7
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A copy of the gradation list is anmexed

herewith as AINEXURE=5,

4,10 That the applicants were surprised to come
across a letter No, Staff/17-1/96 BCR dated 1,5,96 issued

from the office of the Chief Postmaster General, Assam

' Circle, Guwahati by which the respondent Nq_. ~5 alongw:m;gh

some others have been given retrospective effect of their

~promotion to HSG-II as against the actual date of

P romo tio_n with.effect from ,1._~1_.9;6_. The modification has

pa————
7

been made with effect from 1.J40,91. The sald resrospective

promotion and/or ef fect of promotion has been stated to
be made in pursuance of Dte/MD's letter dated 8.2.,96
mentionedﬁlerein,h As already stated above, the respondent
No, 5 was promoted on completion of 26 years of service
under the BCR Scheme with effect from 1.1.96. However,
by this impugned letter dated 1.5.96 ks he is sought to
be promoted to HSG-II with effect from 1.10,91 and if the

same is given effect to naturally all the applicants otherg®R

would rank junior to him, Altbough the facts remain that
g0 far as the initial date of entry is conCerned, all

the gpplicants are senior to him, Further in respect of

entry into the xmx grade of HSG-II under the BCR scheme

also the applicant on completion of 26 years of service

got their such promotion much ahead of the said respondent

I%. 5.
A copy of the said letter dated 1.5.96 is
annexed herewith as ANNEXURE-6,

4.11 That after the said letter dated 1.5.96 showing

the modified date of promotion of therespondent No, 5

as 1.10.91 as against the actual date of promotion on

Contd,....P/8e
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1.1.96, the respomdents have published a gradation 1list

R S r———
under Memo No, B-2/26/CH dated 30.5.96 accordingto which
th niorit ition of the r ondent No, i S1l;No,

e ge Yy positi e resp t F__i“i.‘s at S1;No
6 and that of tle agpplicants are at sl, Nos, 74, 73, 100,
il [ *

103 and 119 respectively,

A odpy of the said gradation list date'd 30.5,96

‘i‘s amexed herewith as ANNEXURE.7,

4. 12 That beingcaggrieved by the said gradation list
dated 30.5.96, the agpplicants made representation to the
Chief Postmaster General, Assam Circle, Representations made
by the spplicants are heing identical, one such fepresenta-

tion 1 s annexed herewlith as ANNEXURE.S8,

#xgR The app lica nts crave lcave of this Hon'ble
Tribunal to produce the copies of the other representations

at the time of hearing of the instant application,

4,13 That the applkcdants state that their such
representations are followed by time to time reminders
but till date no action has been tak€én by the respondents
towards redressal of their grievance in respect of their

seniority posltion,

4.14 That the‘ @pppicants state that admittedly the
respondent No; 5 was pramoted to HSG-II under BCﬁ scheme
to which grade the gpplicants were promoted to that grade.
Thi s being the position, there is no guestion of assigning
the resgondent No, 5 higher seniority over the spplicants.
In this connection, the Directorate letter under No,

4-62/93-SPB.II dated 31.1.94 as circulated under letter

Contd,...P/8
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dated 10,2.94 may be referred to, The said letter is

on the subject of seniority of 1/3rd LSG officlials

promo ted to HSG.II and ECR officials promoted to HSG.II,

As per the contents of the said letter, it is crystal

/clear that the issue regarding fixation of seniority

is under consideration in the Directorate and no decisi:n

has yet been taken,

/

. g
A copy of the salid letter dated 31. 1.94 ‘V,w'

circulated under letter dated 10.2.94 lsv“r’afﬁ?\f

annexed herewith as AI\I\TE:XUR’:‘:‘.--Q(”/)r /“ﬁufr W&N

? 69
4,15 That the gpplicants state that when the matter

of fixation of seniority even otherwise als0 is under

congideration of the Directorate, it is not known‘tc the )
aﬁplicants as to how the seniority of the respondent No, 5
has been fixed above the applicants. Both as per the
initiad grade of entry into service as well as promotion

to HSG.II under the BCR scheme, the applicants are all

admi ttedly senior to the respondent No., 5 and thus by the
impugned orders he could not have been placed abotvethe

applicants.

.16 That the gpplicants state that vhen the said
gradation list is still a provi sional one, the 4resp0ndents

have decided to pronote the respondent No. 5 fu:ther to

e Wt . AP o T

the next higher grade. In such an eventuality, the

applicants will suffer irrepaz:able loss and injury and
the same will seriously tell upon the service career
of the applicants. In case of such an eventuali ty being

materi alised, all the applicats will have to work undex

 Contd.....P/10.

-



- 10 -

the respondent No, 5 much to the detriment of their

service career,

4,17 That the applicants state that the respondents

h ave misinte:preteguand mi sread the letter dated 8.2.,96

P

on thg 755:;13 of whi?ch the impﬁgned'@nnexure-G letter
given retrospective promotion to the respondent No, 5
with effect from 1.10,91 instead of 1.1,96 has been issued,
A bare perusal of the sald letter dated 8.2.96 leaves
no manner of doubt that the said letter is not at all
applicable towards determination of seniority of the

apppicant vis-a-vis the respondent No, 5. This will be

‘fuzther evident from the Annexure-9 letter dated 31.1.94

in which it was specifically stated that the matter regarding
fixation of seniority in respect of the two streams i.e.
1/3rd LSG of ficials promoted to HSG-II and BCR officials
promoted to HSG-II was wmder consideration, In the letter
dated 8,2,96 there is no mention nor even any whisper

ab.ut the said Annexurs-9 letter dated 10.2.94, Thus

there is no mamner of doubt that the issue is still under
consideration of the Directorate @nd thus the letter dated
8,2,96 is in no way applicable to the case of the

applicants, Going by the contents of the said lettar, it

is crystal clear that the same is in different context,

A copy of the sald letter dated 8.2,96 is

annexed herewith as AVNEXURE.10,

4,18 That the gpppicants state that the impugned
orders having been issued on the basis 0of a wrong inter-

pretation of the Annexure-10 letter dated 8,2,96, same are

C()ntd. [ ] QP/110
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not sustainsble and liable to be set aside and quashed.
As already pointed out above, the applicants having been
promoted to HSG-II under the BCR schame much before the

respondent No, 5 who has kB als0 been promoted under the

' sald echeme there is no question assigning higher seniority

to him, Further by the impugned letter dated 1,5.96
(2Znnexure-6) assigning of retrospective promotion to the
respondént No, 5 with effect from i. 10,91 as against
1.1.96 is also not legally sustainable firstly because
thexp® basis on which the said impugned order has ibeen

issued is not at all applicable to the said case and

g secondly nothing new can be introduced to the BCR scheme

SO as to give double benefit to the respondent No, 5.

The BCR scheme is made applicable kr kkz ohly to the
persons who have completed 26 years Of service, The
respondent No, 5 héving been given the benefit of the said
scheme on completion of 26 years in the year 1996, e'ntitling-
him t0 be promoted t0 HSG.II with effect from l.1.96, ¥he

a beneficial consideration cannot be adpted s0 as to

bestow undue benefit to him and thereby seriously

jeopardising service interest of the gpplicants. Admittedly
the said Annexure-6 impugned letter dated 1.5.96 has been

i ssued without hearing the sppellants and many other such
employees. »By such retrogpective promotion given to the
respaddent No, 5 not only the applicants, but many other
persons who were promoted underthe BCR scheme during the

period 1.10.91 to 1.1.96 are al 0 going to be effected.

. Apparently the impugned letter dated 1.5.96 is in gross

violation of the principles of natural justice. Accordingly .

both Znnexures-6 and Annexure-7 impugned orders are liable

to be set aside and quahsed.
Contd. e @ .P/lzo
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5. GROUNDS FOR RELIEF SITH LZGAL PROVISILANS ¢

5,1 For that the impugned order being passed on

same are not sastainable and 11 able to be s~t aslds and

quashed, |i
|

5¢2 For that the applicats belng gsenior to the

respondent o, 5 in their baslic grade and was also i th

—

reference to thelr kntry into HSC-II and accordingly by

L

the impugned orders thty-camot be pushed dwn = i W .
glve undue benefit of seniority to the respondent Mo. 5 /

and that too without giving =mxde 1oodme Emafkk af Rowrko piEy

£x them any opr.ortuuity of being heard.

|
5.3 For that the purported design of the resp.-ndents J
to promote the respondent Mo, 5 to the next highcr grade |

even bafore finalisation of the gradation list taking inw

account the representations made by the Fgd s IIIRE T
ot
applicants 1is palpably illegal ~nd arbltrary ond are nd

sustainable in the eye of law. j
5.4 For that it being specifically laid doun T
the various <l rculars th‘at the determining ﬁactor’%‘;\‘)
seniority would be the basie seniority, there

any devliation from such a polsition g0 as toh

benefit of seniority to the resp.ndent No. 5. \f7

5.5 For th& the gradation list of 1994 hard

clearly placed the applicants above the responder

i

the respondents by thelr impugned acti.n/orders d-q‘
/

Countd. . .P)\
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turn down. the same and give undue benefit to the respondent

No, 5 and that too in violation of the principles of natural

. ju'sti ce,

5,6 For that it is well established principles of law
that a provisional gradation list is made final only after
taking into the representation that may be made -against

the respective seniority positions of the represenfationists

but in the instant case the regpondents . without responding

to the representations of the ‘applicants are going to

act upon the saild gradation list sO as to give further
promotion to the respondent No. 5 which is quite illegal

and arbitrary.

5.7 .For that the respondent No, 5 having been given
benefit under the BCR scheme pursuant to which he gt his
promotion to HSG-II in the year 1996, t© which date the
apppicants were promoted way back in 1992/1993 he cannot be
placed above the applilcants by the impugned orders . AcCOrd-
ingly,‘ the impugned Orders are not sustainable and liable

to be set aside and quashed,

5.8 For that & double standard cannot be mfaintained

only for the respondent No, 5 inasmuch as he having been

-given the benefit of BCR Scheme and he having availed of

the same cannot also be given another benefit of retro spec- ,’

tive promotion on an analogy not germane to the BCR,

549 For that in any view of the matter, the impucned
order is not sustainable.v and liable to be set aside,and

quaahed.
Contd, .. .P/14
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6. DETAILS OF REMEDLES EXHAUSTED %

The applicants declare that they have no other
altemative efficacious remedy except by way of filing this

application,

7. MATTERS NOT PREVI SIOUSLY FILED OR PENIDI NG
BEFORE ANY OTHER COURT :

The .agplicants further declare that they have not
filed any application, writ petition or suit in respect of
which this application has been filed, before any other
Court adfor authority and/or any other Bench of this Hon'ble
Cribunal nor -any such appllcaticn, writ petition os suit

is pending before any of thenm,

L]

8. RELIEFS SOUGHT FOR :

In view of the facts and circumstances stated
above, the app 1cants most respectfully pray that the
Hon'ble Tribunal may be pleased to admit this spplication,
call for the records of the case and upon hearing the
parties on the cause or causes that may be shown, and on
perusal of the records, be pleased to allow the IppkIsxkxs

N

appl ication granting the following reliefs :

8,1 Set aside and guash the impugned orders dated

145096 and 30,5.96 (2nnexuress 6 and 7 respectively)

8,2 To direct the respondents to assign the cOrrect
seniority position of the gpplicants above the

respondent No, 5 with all consequential benefits,

Contd....P/15,
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8.3 T make a declaration to the effect that the
a;oplicants'are senior to the respondent No, 5.
8,4 st of the application ;

8,5 ®ny other relief or reliefs to which the spplicants
may be entitled to and as may be deemed fit and

" proper under the facts and circumstances of the case.

9, INTERIM ORDER PRAYED FOR:

Pending disposal of the gpplication, the
applicants most respectfully pray that the Hon'ble Tribunal-
may be pleased to suspend the operation of the impugned
orders and/or direct the respondents[::gtac’c upon the
impugned orders alternatively it may be directed not t
give any promotion to the respondent No. 5 without first

giving such promotion to th® gpplicants.

In any case it being thewel; establi shed
principle in respect of a gradation list that a gradation
1i st is not final till the same is kept provisional one.
in the instant case the impugned' gradation list being a
provisional one against which the representations of the
spplicants are pending, same cannot be held t© be a final :
one s as to give any promotion té'any of the incumbents |
based on such a provisional gradation list. Accordingly
itis a fit case for granting an interim order as has been
prayed for.as pointed out sbove under the facts and
circumstances of the case, the respondents are seriously
contemplating to give promotion to the respondent No, 5

to the next higher grade on the basis of the impugned

Contd, ...P/16
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impuged orders. If the contemplation is allowed toO be
materialis ed, the applicants will suffer irreparable loss
and injury and thei:e may be occasion for multiplicity
of litigation, Accordingly, it is a fit case for granting

an interim order as has been prayed.

100 cs0o 000
The gpplication is filed through Advocate.

11, PARTICULARS OF THE I.P.O. :
(1) I.P.0. %,809345935  (1i) Date 23/6/9%

(iii)Payable at : Cuwahati,

12, LIST OF ENCLOSURES :

As stated in the Index.

VERIFICATION

I, Shri Manindra Purkayastha, scn of Late

Bharat Chandra Purkayastha, aged about 52 years, at present

‘working ms in the grade of HSG.II under the respondent Mo, 4

GO hereby wlegnly affim and verify that the statements
made in paragraphs 1 to 4 and 6 to 12 are true to my
knowledge ; those made fn paragraph 5 lare true to my legal
advice, I have not suppressed any.material facts, I am
also authorised and competent to sign this verification

on behalf of all the applicants.

Mmd I sign this verification on this the 8th

day of July 1996 at Guwshati,

\/%Wéé‘fﬁ A nnslc }%/WC ca/ky

MANINDRA - KuMAR PORK A YA STHA)
\o -7 - UL
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(9) The pzy of the officilals on their being

plwcud in the

next higher scale of pay under tho schbme will be fixed

: under FR 22-C. . <y
ey

‘! ',l

Cot
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Officigls on promotion to the highor scale of pav

..0n comnletlon of 16,

years ol service Will maintain: their int:r

k,seniorlty in the "1lowér grade for purposes of nromotinn tn

.suptrvisory Dostg*aust]rILﬂ'nn standards.

Ihis 1s tn pr:

ell iblﬂ

"the interest ofi'the séhior officials who may no

Lo promotion;in®a ‘particular year for, non-ocmpletiﬁﬁ_G%‘“”_“

.‘,>16 years of regular-$ervice, ~but AT¢ promota
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+recommendation .of ] a"ﬁbsequent‘D”C‘In case,
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'f@flIn{the operative chres comered py the scheme 2 54

reduction will -be ‘effected in'the - sanctiqne%‘posts by -the
o, Head ‘of ‘tho Circle/Divisional :0fficer/Headspf indopendont
f{h_, functional units.” The reductionswill bedone in respect
- of the basis grade posts convered under the acheme eig.
,, Jime .scale "Assistants, - Postmen.  Group: 'D'.ef¢. on'a divisinnil
bqsis. In'other words, .the 5% ccut- will not ne offected offico-
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:postsi i1l be. reduced:bys 5%. Wnile cqlculat}ng the' reduction,

El

. integer. - The; ‘Divisioanal ' Supdit.. will-ensure -that the re@ucti:,
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wi of-thisi whilelthoy moy! not. -be -any - rhysical reductinn'of .
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of - houub rgduced mqy be‘moryithan~5% 3y
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para’ wilyl" have to be. completed before 31-12-83 and
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pe I‘SOn'llly addri,sse,d toxthe Dt,")ut D s S
that this fas boen dono. - Y 1n,ctﬁ;- General(P) (By n-

Attest d(11) . .As'per the agmument with the
aff side in the
,13~ JCM: existing officials. ;regularly™ 3ppointedqgo anyibasis praf.
4] Yill not:be retrenched from Service as a' mpult of 5% cut
Advoodss - %n the. ‘basis posts 'as munti:ned in the previous paragramhs.
e ; there are not’ sufficient’ Vvanci S-in’ ~ipivision 5 cover
5% reduction in the basis- grade posts by 3]-12 -83, the mposts
may be continueéd to the extent necessar/ in‘order to keep
- the officials in-service. As and when vacqqolbs arise as
result of new creation, rotiremaent, etc. tqa extra poats
rotqined should bu qdjustcﬂ 1rqinst them. 7

A . T '_°., " Cf}nt(‘l ..,.‘-

": fraction of ‘5 and-above’will be rounded -Off'tn the next high:: .
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: ",ablishment in tHB diffuru
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?inrthe“ycmr 1983 8h1s) duly taken sintoacen
reducediin g pqrticular office’ even ‘beyond’ 5%
xt rQVlGWuOf thu establlshmenﬁ

fftroluction“

,:Vng;norMS..O
'V_ﬁph@;basis grado,posts -and s

posts? sanctioned”durln tQQ
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be, effected immediwtely on .
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effect . from 31.12. 83(la€est?
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0de¢ .
if the
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posts are refluced - in order
gs would be -
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ablishmenti of
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‘schemo. *more’ thani5% of ‘the - sanctioned,,
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Present nay be‘allowe
:ena’ of the\current ac

tof d@raw-special- qllOance only ‘when they. qctu
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in'Annexure 'B

... Such:of the séﬁidréofftciqlsfasﬁaréjéntitlled
;;fsupervisony posts: ve te
thu.stations “of~ thuir
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15. 'The incumbents of posts 1in promntional gradog

like Head Postmen/Sorting Postrien/Mail Overgeer upto the

extent of 10% of ‘the.'total number of posts in the basic
.grade after.5% cut.from which promotion is mvle swill he

~entitled to'Rs,25/-~:

- Mall Overseer/Sorting Postmen.etc. cidres unto A limit f
. "10% of total numbe reof posts in Posthen cadye after 5% reduc

)
X

per month as special allowance. Postg'iz

-« ition-should be-identified and the officials holding those

©ier . posts, may. be-given the
. ~:these postsimay' he :ddne .on seniority . This

- +10%: of  posts=in, the .

spocial'alIOance..Tqb £111ling up of

will app ¥ to
_q§se Of,Mail\Guards“glsq! L

. The:incumbonts ijthd:nostgof Jamadars upto the,

# 74 Textent, of - 10 -of the' bobal nuber of ‘posts {p the basi
’ .;iﬁ'j“gradezofaszpupu!DFuTest-Cateogny(including those of

#{damadars-credted thy-
effecting the: 5% cut
:asspecial’ Allowance
nreeaidentified ‘and-the o
'varQ}YﬂspebialjallqwanCdt“T

woradone of “seniority., .

S S T g th e
- Jyforbasichgrade nost
- 'However, ‘spacial pay.
iy al qualifieations fo
s ffcashfetc.»willjconti
wxipbheVofficials. in .the
~ - "opreseribed in'the hi

C A7, _+ Annexe!'C

upgradationnf ‘Gmup 'D' posts)after

». Will be entitled to Rg,15/- per month

W Such ‘posts of Jamadar ghould be '
fficials“holding'thesq,posts may be giv. -
he.filling’ppJof.tpesa.posts nay be

PR /

éct ﬂfomi30;1i.83 special pay “sanctiones
8: as 'charge ‘allowance will be ‘withdrawn.

;on‘grounds such as for acyuiring addits &

r-special training and for handling
nue ‘so long,-as these prgts are held by
~“bdsiec grade unless g sp@cial'pay is
gher'seale“also, o N

EfﬁO'thé'Agreoment'giveq'pxrticularé of

$thc}postSutocwhichwa:special:p§Y/charge allowance ‘sancticne !
. yatipresent will be withdrayniwith effect frm 30.11.83.
S R S Ay Wl s T T

Ty e

R ST L
Y o 18- P “ThG'POSt
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s:of single‘handed and dpuble handed

.:s_dﬂf,subﬁpostmastersfwhich«carryfcharge allowancy at present will

.. " henceforth 1be ;manned by officiils who have |

. i..years.of serviee iand

: , Pompletcd'16
-have.been: placed in thq' next higher

. .secale ‘of .pay..-In order-b@:avoid‘inconvenienQQ to the officinlis

‘eonsequent “on-the introudcti

on’of: the schemq"in mid academio

" ... session. It :1s:not--necessary to' denly such afficials-
'Hfagalnstvthe'{nsts«of‘single«handed'and doubl@ handerd Sub

- .wPostmaster immediately. Such.
" 'the.end of the academic year. Charge Allow

¢ .
ey

u”u_will;,howevgr»;st%nd
,;-"t‘ i '_»_.'."’.‘L."x-_‘;_' E.\;\ [ . wta

deployment may he effected at

anee to these posty
1y1thdr3wngw1th'efﬁect from 30,11.83.

1190 S M Fop. sanction of supervsiory psts’ mamkianadxkny

. ‘on standards’ in high

: er grades in-future the nosts justifieaq
a8 per existing standards 1in the ‘1o

-tion will be taken into account,

wer gradep before reduc-

200 '-‘i#ﬂTheispeqial'allowﬁncéffOr supérvisoyr posts
-mentioned in“paras‘ {l~and 15. aJve will notaﬁave the charag-

; teristics‘of’special

count for any purpose ‘other than pensionary

Attesea”
Visooniia

voéste

Pay. The special allovahces Bhall not

enefits,
t

contd.....6.
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w L e v l -6 . o .

.._‘;_:f:"_ 7 . 21‘ - .,‘3", ‘Poo.&'HMS .' Accountan{‘;_‘s- . ’;l'“’..'
LY LTI T —— VR
t "'-')_ ’ ' : .

s P,0. -'&'*R.M.s~"~'Acc,odﬁtsi,; Cyho
“plus.s] Dy,

peTTo

:;ﬁ&uqvfiﬁqipréverﬁ‘thétaffigzgisﬂbelbbging to'P& > MS
: ;ch@untantgfcadrerwhoéhaVé:chbsenfthegQQaleo fpay of Rs,
)

' ¥ &80462Ogaregnot?eligiblecfor'one promoﬁ4on“on completion

R j;pffﬂe,yqérsVoféservice'i that_scalej‘Tle mYy be piven an
gy Jaroption to- reverpt O _‘the fime scale of ™ lal pa
BERSHCH 2 TOLT0S pa with effect- 15 he - dafe they chose the

CLllvely . . e Om . d
! ,“QSCalG'of?payFofﬁRs. 807620;~The1r~pay.op reversion to thg
FLE time'bcaiéidﬁgpayﬂw 1% ba notionally Fi¥ed "Wwith  refe ronce
St Tﬁf:;toftnoﬁpayiin'thqgtimeMScalqiwhich they woulq have: drawn
X R ?f,Qplusﬁspeciallpxiﬂof:Rs:#ﬁ/«;-Theyawould be eligible for
'Y[;rggjn'ﬁheyﬁgﬁprbmotédﬁtqcthe;scaleq£~RS.H25~6MQ on the: basis of
B .}cbqpletibh;ff;1¢"yeaxsrqfwservice'in-thg"timé Scale of pay.

et tékon‘inﬁqféecount’for‘fixatipn of their-pay'subjeot to
'~ﬁﬁ;'the/CQnditiQnSrl&id[downvinhGovt.Voﬂ‘InQia's\order No.g -

,TJJ}p fread;with*ﬂnnexurqubelow FR 22(Swamy 's qumpilatisn of F.R.&

'f?"*‘%S;R;g?heiéxcasshpay‘ahd allowances“whicqfthey might have

';fnigdraWnJinbtheuscalefofnpay4pﬁfns.380-620'gfter,fixntion of .
i\ thedrpay ontion should he Sroreised by gll concerned within .
5| arperiod of -ty onths frnmﬂthé.dqtegf-iqaue of those - ;

|| orders and-the aption qxercised;oncefshalg‘be-finqlﬁ,,_ N ’

R 22, -+ 4;;Since,j1tphas:beeniddcided'tq give »ne nrotinticon
o co ol all offiéialswwho’complote'16 years off service in 'a
" particular grade, officiqls'who;hqve'beeq transfe rroq undor
' Rule.38_oﬂnthepP&I.“quual, Vol IV in the same cadre, are
o eligible'tp:count,theirnentiresﬁperihd-og-sorvice for "
Lo promotinnanderfthe~schemeﬁ'Thisﬂwill'Cngr even officislg
“*;;ﬁ'who~hav¢_been.trqns§erreﬂ_from one Cireclq to another in.
S the same cmdee, T 8 -question of”éxtending the Scheme to 4
" officials who Ve buen-transfe rred unden Rule 38 fron dre . .
.+ cadre to another (e, z, fromeMS‘Assistantq to. PO -Assistants)
i$}s¢p§r3te;y:hunde; consideration, . b . ' i

' ;
Y are also’{gsued, . '
“iid(d) In asrect. of tha . 25 h are
‘of* ‘time bound one
v e ’).31‘- . 'l

L2
.. N s . N AT e AR i
e L cmtheriden ot i § o

‘The "fol1owing. furbho g clarificakions ang instmuct: -4
. f 1! W ST ."" K ! . ' B . - '

PO e s et e o &

_ T, Vvacan alling under L5G 4 [ q
..30.12.6p will be filled in accordance with the
;pn-thevsubnguct. R

79 | ','.;- ' ’ | cqntd..:7.
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Lo }‘N ’(iii) The 1ntroduction‘of the scheme w111 not effect GB

/officials who have alreddy bean promnted on regular basis

f“ﬁ;; gggm,ﬁhﬁ_baﬂiﬁ_grades to the next higher T xTore .
i t‘h 11.83 under existing rules. The ‘pfficials who have
already baen: BTOWUUUU to—thie—next higher scale of pay .

“..lbefore 30.14, 3 willranken blotk senior to the officials ™'

R WY (L
37 ’j“% who are” placediin’ the next;: higher scgle in pursuance of sthe

Cafofonew scheme, B

e K '
V5 (dv) The offlcers who completed 16 yaqrs of service and who
. i. are promotedto’ next h1gh°r of - any will continue to perfomm'
i operative.duties: unless thele are po tbd to regular-: -

:'gifsuperv1soqy posts ln their turn. |

L

e Thc Heads of Circles and Aﬂministrative personally

* \* responsible .to ensure implementation’ of the ' hﬁxpxrﬁx S
.0 . issued above. They will oxamine the ‘gpnclosures to this j -
fe0 by letter 1nolud1ng the Agreement and tpe instructions containol
<4007t -invthe above. paras.very.carefully and take all steps for ,

¢y 1ts most expeditions implementation. They will also be “

/. respeonsible«to monitor the nrogresanque in the Circle/
I ';.%mﬁ;Admlnlstratlve Units: under their jurgidiction regarding the
Tt 1 implementation’ of*the scheme. Their attention is specially
S * drawn to the instructions contained in para 10 rermarding -

'the certificate to be sent by them tg th° DDG(P) by name.

D L e I

[

TR e i et .y

—rr ———
T o

. R S The Heads of Circles/Admiqistrative Offices will
v C "“-.pleqse send 1 fortnightly progress paport to the Dircctora® :
R in the enclosed profroma reganrling 1Pnlemont1tion ~of tho
scheme of time~bound one promotion.,) : \

L . " In case of any douht ruﬁarﬂlnp implementation of
5 ffgutho shcume, a reference may be male’'hy Heads of Circles
%7 to-the. ADG” (onepromotion cell)in thy P&C Dte. which has
"t been specifically -constituted to. de31 with the matters -
... ) arising out.of the implementation off‘time bourmd one
At‘t Steﬁ . promotion shceme in the P&T Dbpartmqrxt

“y},‘ L Receipt  of th1s letter may nlease he
‘ﬂ ,//jzgj"" to -Shri’ P.H. VenkabuSW1rn3,,ADG(PE)
Ocat o , :

L Sd/S K: {arthasnrtyy
o Deputy iruo or General(P).

lcknwoéldged

Tt e e g g s Sereeve aine g

/ kR K
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¢ a ' DEPARTMENT OF POSTS:INDER @ | {“5/
" QFFICE OF THE POSTMASTER GENERAL: N.E. CIRGLE: SHILLONG—1
LN . it z

'y Noe Staff/aA-19/RLg/TB  pated Shillong trpﬁ—-& Wes \ |

Y ¢
'

Y

ey we
To: ' il -

1. all DOPQ‘S.. )in N.E Ci nle Y b UCl 1985 i
2, All 8SE/SpOs ) M R
5 3+ SSRM GH Dn Guwhati enjer Sunt e
, : 4, SRM 'S!' Dn Silchar Tapa o Doy oo
5.. Supdt PSD/Guwahati/Silchar | . i
64 Supdt Ne.E,S,D./Guwahati ¢ ;
7+ Manager,: RLO/SHL1long, f
8. Manager MMS Guwahatd . ' i
9. All Postmasters in Ne8. Cipele
10+ Postmaster(G) SH/GH/sc |- ._
12+ RMS Share C/0 Shillonge
13- Sujp) 3 2y ) Py - - ;
Subjs . Qlariflaation in respect of/:DH:LCating ‘
_ , Position of T.B. p Officials $n Circle
\ '~ Gradation list, v

4

[PPERRE S B TP USRS S

—— e

S SR

o 2 .
’
3

A COpY Of D.G. P&Tx New Delhi .No. 45-1/85-8PBLIT gy
dt. 199485 on the subject indicated above is fdds heréewith
for ibdorma tion, .guidance & necessary actipn.

= e

Thls 1s incontinuation of D.é?’ P&T '« ND Memo .o -]

?

Nos 31=26/83~PE-I dt. 17.12.83 £da uhder this office letter ‘
No+ Bst/20-19/83-dt. 24.12.83,

The receipt of thig letter may please be _ _ {
acknowledged,! : ) ’
gl

Ktrt ca 4 P‘*{?’

( L.Mlngaq-)
Asstt.Director (Staff )
for Postmaster Ggeneral

@E.- Circile,! Sl;p.llong

!
[
L
3 *

Lo

Cépy of lettur No & subject,.feferre.d to abgve'g
SiIfqi : .
’ I am directed to. refer to youy letter No.5TA/11-85,

dated thé 18th of April, 1985, and deo. of qven number dated tle
" 3xd of June,| 1985, on the above subjects .

-

N WD :
e e I e s o

The matter has been axamined. Pnder the spirit of
orders issued under this office Memo. No «3}#26/83~PE~I,; dated
the 17th of pecember,| 1983,: for implementatj,on of Time -Bound
One promoticn scheme, the officlals on promotion to LSG on ,
completion of 16 years of seivice were to rptain thel Inter-
Se=seniority In the clerical grade- XX FUrther.promotion 0 Rsé-
II. only those officials why were over-looked at the time of.
promotind to 1SG undér T.B«0.P. Scheme on bging found unfit for

Such promotion by the D.P.C. wefs to lose ggniority.

o rn e . —— e

~

RS S

P 2O R A

- e

Order regarding reservation vaﬁgancies in the higher
grade viz HSG~II will continue to be appliégble (in so for sc
and ST Community candidates are concerned) ‘though they are not

. gpplicall?ée for promotion to LSG under the Ty{me Bound one Promo-
At sﬁé’&&’ mee Yours faithfully, .
Sd/~ Kelie Shamma :

avocatl



S Gradafcadre has been under consideration of - e Directorate

'”‘§é5§n~xaﬁg_omote .'0fficlals in the gradg of PBEtal Ass tts/SortEgg_

. .intthe' L'SG will be borne on -the gradatidén 11t of. the division/

Covernment of India
‘Ministry of “ommunications,
(Depaxtment -of Posts)
Dak-Tar Bhawan, Parliament Streap,
2w Delhi-11n01

es s e P { . .

L -y S . : . . . . Lo . e ¢
No +6~19/82-5PB=11 . ' Dated New Delld, 13-12-1985 5 {
. ) e i} i , ) \J\W \ i

All Heads of Postal Circle, A L ) . ‘

’ . e . . . f (’g’l/‘M ’i

. sub: Divisionalisation..of Lower: pele¢tion LY? . 3

Grade cadre, ‘ Coh B (¥4 dji -
S TR W %})%J
: . C . PR Y

. L4
L Lo e e . N b}

LR i rim e -

R _ A ,
84X, o P
N The lower'selection. grade cadre in the pepartment of
Powts is a. Circle cadre at present,. In this gadre, posts are
£111ed by promotion of officials in the cadrﬁ of Bostal/SOrtlng 23
ASSiBtantSp . .:3’.r.~ o "” '.',‘ .. . P . -

B e . .)_ .“.“n“,‘...‘.:... e e
‘l

2.‘~ The iSSue regarding divisionalisation pf Lower Selection op

’n

~for a.long”tim&i Witk effect from 30.11. 1983€ a decision: WAg -

. "Asstts. to the lower seleéction, grade on Completion of 16 years.
. "of-service subject to their.being found fit by the DPC, Senior s
1:['.5?E1C1als In LSG manning supexrvisory posts based on standards .- : y
|| vere to get the beneflt of special allowance’ pf RS.35/~ Der .. N
' _\| ionth, The of: als—in L.SG holdd on-supegviso osts were to
- nerform“6§5E5%ﬁ%ﬁ“EEEiZETTEVEﬁ”EEQ§2n5E656%§én to the L§G’ under
.| Zimeé Bound ‘¢ne promotion scheme, The LSG Buparvisory posts were
" Nto be filled on Circle~seniority basis. '

. !
L]
% . [ . ;
A . ‘ .

,." Tk has nOW¢been decided by the Postal. ﬁgryices Boatd to. |
.wake‘lower selection grade  a divisional cady .The offlcials -

; .5enit. The supervmsory posts:in the div1sian/yhitcwill be held.-
- Ly offi€1318 on the.basis.of seniority‘in thp grade in that

: Fticular unitoanmn?f/Y‘ S e « . :

'1”‘—_——_—/ . - '.‘ . .

“4)‘ ~ FOr purpose of promotlan to’ LSG, Posta& Assistants/Borting
Apslstants in all:ithe units-located at the fpur metropolitan’
- |- pltles. of’ Bombay, :Calcutta, Delhi and Madras.end those Citles
© were more than cne Division exists, wi{ll cen gtitute one single.
"adrg. LSG officials in the Division.in. t.he~ cities will be - - <.,
_>orﬂe in a common Divisicnal-cedre, . . \ :
‘0
5. \ The cases- regayding prometion, confinna ion nd: transfers
df officials in the LsG will be dealt witt af the level of the -
"*ead of the division/unit. Further promotiona of officials to .
‘he higher grades, viz, HSG-II and HSG-I wil} continue to be dealt
¥ith at the ciycle. level., Fdr purpose of promotion to the higher .
' election radés, the seniority of officialsiIn” the "

P

......

_the baaf"for such promotians at Ci“cle lev‘
, w. \ et = - .
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after promotlons to the lower selectlop grade under the time

bound one promotion scheme, However, such of the officials who
are passed over at.the time cf promotfon to the LSG under time

. bound one.promotion scheme will lose tﬁeir seniority;4f*‘“‘7"

.

it

-,

* Ba .The ‘head of the div1°1on/unit, even though designated as

Rl s et S B

-~ Pt
Fomom ey

e

—

=

- - A . -~ :

5\.‘ :

7 . 'years and’suth’ requests will be acc
' vacancies. The' offjcials seeking trangfer to their home divisiona
. units will not, however, be granted Tﬁ/TE.

.’?E':' ‘t sied.

Advocats. . -

appointing authority in cespact of thy officials in the 1SG
consequent to dei ioralils atinn of L& .cadre, will not be given

" powers to impose the majwt nenalties n ovided under items (v) to
o (ix) of: Rule II of the CIS (ZCA) Rnles, ‘1965, Necessary orders
" regarding mcdification of the entries in the Schedule to CCS(CCa)

Rules, 19€F in thie regard will be_gﬁEﬁEEﬁElz_}ssued Py the
Dlrector.at:eo ;...h‘ ' ) . — -

-

'f7o o The ‘officials in thc LSG who weyg allotted outside their
- hane . units, at .the.time of promotion to the LSG for want of

vacancies in the home division/unit w: 11 be .glven optisn to be

transferred !to ‘their home division/un: t. A list of the optees

who. want to be transferred .to their hafe division/unit will be’
kept by the concrned head of div1sé§ unit for a period of two
ed to on availlability of

R : Consequent to LSG becoming a: diyisional cadre, the transfer

liability of the officials in the LSG’ will ordinarily be restri--
cted to the home division/unit. Howcvat, “in the ‘interast-ef serv-

ice; the officials may be transferred outside their home.divisior
‘and within the jurisdiction of the Cirgle at the Addscretion. of,
. the Heads of the Circle and outside Ci;cle jurisdidtion by the

Directorate, NS
! ]

9. There may be occasions where tha number of suporvisory
lower selection grade posts in more t”an the number of officials
who have completed. 16 years of servicg. in a particular division/
unit. The question of manning supervisory posts in LSG in such
instances is under consideration of the Directorate. Till issue
of further instructiocns, Heads of Cirq;es may have ISG -
supervisory posts in such divisions/uqits manned by making
adhoc arrangements. '
lo. Tirmed iate necessary action may please be taken for {:
implementation of- the orders to make LsG a divisional cadre.

l

-H:Lndi Verqion w:L‘l.l fol.low. 3

SN

P
.._‘
- .

“Ypurs feiﬁhfully,

' sd/~

‘ " (A. Banerji ) »
: *Asstp.Director General(SPN)
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(viii)

(ix)

(x)

xi)

c-2- AR

Pay of the officials nromoted under the Biennial Cadre Q
Review will be fixed inder the provisions of FR-22-I(a)(1)/ @
Substituted vide Ministry of Personnel, public Gricvances and
Pensions (Deptt.of Personnel and Training)No.1-10/89-E57
(Pay-I)dtd.30-8-09 s amended {rom time ‘to time.

The first Biennial Cadre Review for eligible officials may
be conducted immediately and orders issyed hefore 31st
December, 91. Thercatker the Bicnnial Cadre Review for
eligible officials covering the period from 1-1-97 5
JI=T2=93Awho will be completing 26 years of service or more_
SN the crucial daFes Vi, the datec of the Tovicw I=-7-77,,
—1= ond 1-7-93 may be conducted, The ‘number of posts
needed to be uparaded to provide for the' promotions required
immediately and on 1-7-92, 1-1-93 and 1+7-93 may also be
worked out. With these bosts it would b¢ possible to provide
bpromotion to thase empldyees who have completed 26 years of
Service or more on the above crucial dates subject to théir
Ootherwise being found fit. N :

The 2nd Biennia: Cadre Review,which.wil%.cover the period
from x5 1-1-94 +o 31-12-95 should be gompleted before
1-1-94. The required number °f posts ‘needed to be released
in half vearly instalments on 1-1-94, 1-7-94, 1-1-95 and
1-7-95 to provide bromotion to these whag‘would have comple-
ted 26 years of service @n the four crucjal dates will be
ascertained and sanctions released in appropriate instalme-
nts so that the promotions of eligible dfficials could be
notified on due dates, ' iy

14

Supervisory Special Pay/Special Allowanca admissible to
various cadres UNITSY one TIme Bounhd promaftion schome wil)

be_abolished with the implementation of Ehis scheme w.G.f.
01-10-1991, It 3is @xpected that those whe are promoted to the
HSG.II scale under this scheme on completion of 26 years
service woulg take over the supervisory EESponsibilitig§v
e1ther to EY . s jerform by thc 1SG suphrvisor. Further -~
detailed instructions in this regard will follows.

Creation of posts JY upgradation under the Biennial cadre
Review will be by matching sAavings to thg extonlt of 1% cut
on basis operative cedre and 5% cut on quervisory cadre,
These cuts are in addition to he existinq cuts of 5% on

basis operative cadres and 15% in Supervxﬂory Cadres under

©oxii)

Attes.e . |
S |

the Pirst Time Bound Promot:ian Schome. "

Soon after implementaticy ofX the scheme py 31-12-91, the
Circles should furnish information regarding the number of
Posts of various - categories that existdd as on 1st

Octcber, 91, the reductions that were eifceghed on the strangth
of operative ang Supervisory posts in accordance with (xi)aboy.
the number of officials who hagd completed 26 years of service
in various categories for whom pPosts in hjigher scales were
created and the net posts in the differen{ scales that are

in force as on 1-1-92, The information duly vetted by the

IFA of the Circle may be furnished on or pefore 1st Feb., -

1992, : ' _

( contd..,,3/.....) :

,/’77;/
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The propesaod @chomo of promotion cntailpg expemditure

cxcess of the savings offered by the Staff Side by we of
increased productivity by reduction of 1% operative and 5%
supervisory posts. In order to bridge the gap and also to
improve productivity n Lhe Depasztment, ! the implementation

of the scheme is subject- 4o the condition that the Department
--7_Z introduces a phased proramme of fodernisation through
suitable technological inputs as -also through simplification
of procedures and revizw of existing work norms wherever -
considered appropriata. Therefore,the *'. strength of Postal
Assistants deployed at the post office gounters as well as

in behind the counter operations will ba frozen at thoe existing
level (less the reduction as no proposed)in all the Post Offices
where multi-purpese counter machines or.other technological
inputs have been installed/or are proposed to be installed.
The impldmentation of the scheme is alsg subject to the condi-
tion that the operative strength of the.'pepartment would be
kept frozen to the maximum extent possihle by a judicious
scheme or mechanisation and Computerisation programme in other
areas such as Sortirg in Sorting Officeg,Savings Bank, P.L.I.,
Post Office Accounts and other operatiops.

The orders relating to reservation for éC/ST communities for
promotion under this scheme, will be ispued separately by
the Staff nranch. : .

While the promotion in the first oceasion will be in.terms
ST’YEE’EEIEEin nomms of seniority-cum-fitness subsoquenCly
promotions will be sUBJeTE ToO soime suitpplc cvalution procedurce
trbe emvolved In ConTalTatinn With theBTaff Side. -

This issues with the concurrence of the Ministry of Finance
and in consultation with Member(FinanceQ;Postal vide his ID
N0.2739/91 dated 08.10.91. ' = \

T 54/~
Advocatiz/‘ <

( M.L,Bhaskar )
Asstt.Direptor General (PE.I) '
!
{
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SINCTIONHED STRENGTH

.2, Eorting Asstt.- 46

ASRM- - 6
ke - 3¢
BSG--I- - 25 ,

HS3-II - 3.
1L.SG Supervisor- . .19 ?including 2 Relaxations.

LSG Accounté: L. "(; f v 2

iaccountant. -

Sorting Asstt. - 93+ {includi 18 lation
(HSG I 3CR, LSG TROP ) 293‘.‘%;‘{1_n_c uding 18 re atlgé)

and - SA) _ oy

S5teio - 1

[PUSRE ;
Total = 377 7,
k \



. g e

v CONTENTS

Index of officials of RMS WGH" Dn. in the Scale.

part- I - Officicin in ASRM cadre
part-II :- Ins & of aMS.
part-IIT :- ¢7f77  Ls in Higher Selection Grale-I.

part-IV :¢— Officials in Higher selection Grade II (Norm case)

part-¥ - Officials in Higher SelectionGrade II (BCR) SUpervisors

part-'VI :- Officials in Higher Selection Grale II (3CR) Supervisors (Accounts)

part V1T - Officials qualified as RMS Accountant.

1 : .
Part-VTII - Officials in Steno cadre

part _ix :— Officials in the HSG II.(BCR), LSG (T30P), Stg. Asstts in time scale cadre.
part-X :— Reserved Stg. Asstts in the time scale cedre.

Part- XI :~ Officials in the time scale cadre (Temporary) -
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= 52, 1 romeswar‘ghoudbury ??‘ 21147 - j9—1Q-69 102-76;' 19-10-85 - - mAC NLL. 1720/~ 1-10-94 o

. 53. 4 Bikash danjon sen - . 1= 12-49 é2-1o_69 1-2_76 - 22.10-85 - . 520 BNGN.- 1725/ ° 1-10-94  °
54, " fmar Chekradarty;, ™ o= 1023249 . 2.7, 2 1-2-76  2-11-85 ~ HR0 GRY - 1720/-. 1-10-94 . ®

" - - . 55, *'’rcmode Das’, 3A ° ST, 1_10-44_-25_11_69f 1-8-77 25-11-85 " 4720/~ t=11-94 "

. 56, Ananda Ram ‘egu - VoT._1u2-42; - 27-11-69 'f1—5—77' 27-11-85 A o 2 1720/~ 1-10434' !

57. * Edward Khsrkonger = ST~ 1-9-49 C27-11-69 - ¢ 1-8-T7 3-27-11 L S0 SH . 1726/- 1-10-94

Y . 58. " mapindra aaro‘11“5;15r;f‘1;11;46' 21-11-69  .'1=05-T7 21-11-85 * . SRC ANG. - . 1720/- 1-10-94 T
" 59. " Suohash 2zul . - OC ~ 1-3-49 1 °24-3-70 4-3-77 24.3-86 . ‘'  SRO Si 1720/ " 1-__95
.60. % SZionash Ch. oc . 1428 2 SR 2 R - G GH : _ |
’ Bhattacnarjee ﬁ'-'-gg‘n"1—éf%$ 724_3-70' e ,24'3’96 - . HRC & : 1720/—;_ 1“3*9?

:'. 61, blﬁh. Sthanl L)aS . ‘.. Ob - ) 1.3-47 - 24.3.70 : 1-3=77 ' 24-—3—86 '. ‘ ' CLE 172@/__ 1-.3-95 oot

62. Sri Gopinda Kr. T | - o ' : . - :

7T Chakraosrty | GC 1=11-49° 23-3-70 ©  © 1-8-777 24-3-86 - SRO BCNG. - 1720/- . 1-3-9
. 63. " Baij Natn ST = "16-1-48" 1?48470' - 1-8-77 17-8-86 | 33 O N.L. . 1680/- 1-8-94 "
3 "t g4, %" Nagendra' *i. Boro ST 1-3-44  4-8-b& C 4.3-67. . 27-7-87 AT GY 1640/~ 1=7-94
"'t_t;e‘teqf R 1—s_77 < . - hE o
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. ' DEPARTMENT OF POST:: INDIA . pY
2'¥iCE OF-THE CHIEF POSTMASTER -GENERAL, ASSAM CIRCLE
% . ! GUWAHATI —-781001. = .

g
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{
e
JRTDR

No.taff/17-1/96 BCR . Dated st Guwjhati the 01-03-5%.
) . . \ \ .
. 1In pursusnce of Dte/ND letter No,22-5/95-PE-I
gt 8-2-96 circulated vide C,0., Guwshati letter No.Est/2-85,91
S, 20-2~96 regarding modification of BCR schepe for promotion «f the
cenior Officiels from the.date of promotion of their immediate Juniors

in_the next higher scale, thﬁ date of promotion of the following BCR
CTTIIT) COfficials in POs & RMS Offices in Assen Circle has Becn
wooified as indicated. agains® each . | '

i, Neme of Official Commu=- Promoted Date of Name of Divn,

e nity on - modifigaticn

i 2 3 4 5. 6

‘fustal Wing o - ? _

1. Nabs Kr. Hazarika ST - 01-07-94 01-10-91 Dibrugarh
BCR(HSG-1I) - : | :

2, Sukumar Paul, . oC - 01-07-92 01-10-91 Guwahati

 LCR(HSG-II) o a :

PM3 Wing v ‘ ‘ y/ .

1. DGiplab Kr. Roy, oC 01-01-96 01-10~21 'GH' BRMS
BECR(HSG~II) , : o ,

2, Maniklal Sarker, OC - 01-01-93 V1-10~-91 'S!' Dn.,Silchar
BCR(HSG-II) : g ‘

3. Santi Rn. Dhar, oC 01=-07~94 01—10—%1 'St Dn,,Silch~r
GCR{ASG-I1) : o e

4, Pijush Kanti oC 01~07-93 01~10-91 'S' Dn,,Silchnr
Achar jeey . N ' ,
BCR(HSG-1I)

In case any disciplinary/vigilance case was penlting
against any of the Official during the period the modification should
nst be allowed without obtaining specific orderg from this Officec. The
Officials agninst whom punishment was current should not be given effect
before expiry of currency of punishment and a réporttin this regard be
furnished to this Office immgdiately; :

rRo - . .{'-"' ‘ oo - ! A { : ‘:
| i ;«\1&* PR NN
( AN, D, K\CHWRI )
Director®of Postal Services
Assam Circle, Guwahati-7810C1

— . .
B T ] - wrd e

Copv for inform2tion and necessary action to

1o S5P0s/SPUs, Guwahati/Dibrugarh w.r, to their Nos.D~/DaR
HSG—II/319/92 dtd. 13.3.96 and B~17Prnn/BCR dtd, 1-3-96/
: respectively, ‘ : .
2. SSRMS/SRM, Guwahati/Silchar w.r.to their Nec.B2/7/Cionnia’
, .- dtd.26.2.96 and B~7/23/Biennizl dtd. 26-2-96 respectivel .
3. SSPOs/SPOs in Assam Circle. As per &h ir report there ar.

no gffected'LSG(V3rd quota and 2/3rd) Officinls in
their Divisions. -

//1ﬁ§ | - - ( I. C. SARMY )

Adv Asstt. Postmaster Gener-~l(staff)
Ocate For Chicf Postmaster Guneral
Assam Circlc, Guwahati - 781001,

‘6/
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Higher Selection Grade-I(General Line) No. of pests = 3
— . ’ X from SA cadre. Guwahati RMS =3
. ‘ ' . h Silcher Dn. ___= 1
. \.: . 4
SL | Neme of the Official. - Caste Date of birth Date of Entry| Date of Dete of HSG-I | Present place of
No. | : - HSG-II awsting,
1. 1 Sri Sushanta Sekhsr Las | OC 01-01-41"___- [ 31-12-60 - 01-11-88 'GH' RMS.
2 Sri Ashotosh Dutta - 0C 01-04~44 | 02-06-63 . - 01-10-92" - 'St Pivision,
. Choudhury . - ' : X : :
3. Sri so00o Ram Naxcary ST 1 01<03-40 = 20-02-64 1977 01-1C~92 'GH' BMS
4. | sri Khas.endra Nath Des ST 30-05-46 . 22-07-65 14~03-91 . ‘G RMS,
P - R e e T b '
T L L - HSG-1I(Noxrm base) _ . No. of pOSts Z 6
- S : L . Guwahati RMS = 3.
) 7 —. Nyoe , L r\ - - L . ) L . . '. = . . . ) ' ' l; . SilChaI Dn. v - - -'—' ,3
heyendra Nath Das . fsT | 30-05-46 _ 22-07-65 - | 14-03-91 -  Guwahati RMS'
, v , . o (promoted to
! ' HSG-1)}

Necrm based HSG-I}.
Posts are manned

o L _ L : . - by Senior HSG~II/
‘tt%fﬁq, - | o | o BCR) Officials.

.Advoéz::fzi
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13, |

Nﬁgcndra ch. Das' RN

SC

01-03-39

04=01-60

301133

101-10=91 | _'S'Py

v e i e O AT S - -
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L 4 .~ \
',‘ 231 <
| o 2 G~ N 4 5 v 7 E* g
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14,

11=C1=39

14=03=¢0

30-11-83

01-10~-91 'GH'in

15,

Smt. .mlto Dcy C T e .
Amalbnauhuss, P

cC

01=03-39

 04~05=60"

30~-11=-33

01=10-91_1 'S' pa

.4

16. | Manishusan Jas - 1se | 01-03-39-* } G1-40-60 | 30-4183 G1—10-91 | ‘'GH'Pm ., - o .
17, | s2chan Ch. Tey - - loc 01-12-39 - - 01=10=63. |- 30-11-33 C1-1C=91 | 'S' dm_ i R iy
18.‘7Premésh~Ch,»Pauln-‘~~-u$-woc~-~ G2=C3=39- - - 30=10=60 30~41-83 - 01=1C~91 7 ' GH "I ol B
19, quﬁani Nath_: 7 Vogt | 01-05-39 | o7=12-6C | 30-11-33 01=15=91 | 'S'3n | o .
20. | Kiran’ Ch: Riy ~.° =TT s 16=54-338 | "36~12-6C. | .3C-11-83 - 01=10-91 nsv‘ph i T L .2
21.“‘Juyadia-Kr‘.bh'ttachurje¢,CC”' 090441 ""u1-01 51 30-11-83. 01m10291 | €SV baw =~ -l w T T ‘ s:f
0o “”\Ir.appsh hn PUI '“Y stha Noc f;u}__.is';ssv ., 04""‘1“61 . .3:"“171—‘?3;,'“‘-.., !:;1.,1'3-:-91 Y B 2 ‘ | ~$‘ :; «,l“'v i::::\.;i,..im T 'i
23. |'Arun Kry CHIuchuey” -~ - loc: 1 %a=i7-38 | 3u~u1 61 | 3:-11-83 = ' I'c1-10-91 | 'Sty --T"“?* RS IR .
24. ASNW esh Rhy Bhbtas  ~: 510G | 14-04-38_° } “1C-02-61 30~11-33 £1-10=91 | 1St . T R
25, | Joy Kr. Dag ... - SC__ 12972941 . | G1-05-61. | 30-11-63 21=10=91 [ 'S'pn - e S
20. | Fxzvat. Bikrasm Das . s¢ 01mu5=42  05=C9=61 |- 30=11-33 C1-1C=91 | 'S' pr oy
27.1 smagendra Kr, Lasg s 18C . | $2=.4m42. 36=L9=61 | 30-1{-83 01-10=91 | 'GH'Dn ] - Y
25, | Sukumar Chaudhury. 0C | .02-12-37 .} ©7-03-62 |- 3C-11=330 01-12-91 | 15! Pn Rtd on_31=12=95.1 " v -3
29. ) kradip Kr. Sahe: T dec ] v1-23-38. 26-15-62_ | °3¢-11-33 " C1=1C~91 | 'S’ Dm R
3’..". Lalchand ﬁvY . SC 01-05=39 ._20-1‘3—‘62 3T 1'1-;33 - b 51-12-91 'GH' P~ L . “t
31.] il Kr. Dss . dsc_ | v2-t9waq 20-16-62 | 33-11-33 IiO?:tc—Sig "G b i
Attesied. . ] T ) ) . , |

7>
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32, | Shirendra Krr~mlswus BT Tl o Pe =42 20=10=62. -1 30=11-83 ... C4=1C=91 'S'Dn

33..| JogendraCh, . Das=1. = 3F 5C: | C1=30-d2- 25-13=62 | 30~11=03. - | C9=17-91. 1 'GHMn 2
34..] Ramendra Kr. Hoy.. Uech . 31=03-43 201562 | | 3G=14~337 01=10-91_| 'S'¥p . . .

35, | Uiffo Kr, Sisws S £C . }.07=43=41 26-1C—62_ 1 3C—11-83 21-47-9% | 'Gi'p, oy :
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1 p; ] 3 5 * 5 i 3 -
38, | Batizxom Nath e} 01-06-43 | 30-27-6¢3 30-11=33 1 v1=01-93 | 'GH! T
35, | Smt. Aruna_Sengupt> ce | c1-09-44 § c4=23-66} 30-11-33 ) 04-01=%3 | 'S! Pn L

" Ju. | Smt. Purabi Paul CC | 03-04-47 | Ca=(8-C&] 30-11-83 | C1-C1-93 's' pa

Chouchury - S ‘ -
J1. | Janendra Ch.. Leb’* oC.} 01-16=39 | 010167} 30-11-53 01-57-93 | 'S! D
92, | Kirzn Singh urﬁhm1 ' -- ST - 0 4=424C C1-56-671 3=11-33 01=C7=93 'GH! T
93, | phirendrs Kr. Do rmwn T | 23-01-42 | ©1-56=67] 35-11-83 | C1=(7-93 'GH' D
94, } 4jit Ch. L3T2 | st | c2-r4=43 | 01-cE-67} 30-11-93 01-07=93 | 'GH' P
y5, | Sridam Mohan Kermskar: | OC J 28-02-4¢ } o1-.6=67] 30-11-33_| 91-07-93 } 'S’ B»
Y6, {Umananda Jha "o | 07-03-44 | 51-06-¢7] 3C=14-33 | 031-07-93 'GH' Won
97. | Nripendra Ch. Masumosr CC- | 04~05-44 5= 6=671 3C~11-33 04~07=53 'S' 3

.95, | Jeroda Moh-n Las sc | c1-12~45 | ©1-06-67] 35-11-33 1 01-C7-93_| 1S’ pn__ |
97. | saren_Singh nsyal oT | vi-i1-46 ) c1-06-67] 35=11=53-"| £1-07=93 VGH' s i
o | ~arini Kt. eks - = | OC | G2-52-47 | €1-56-67] 3c=11-03 £1-27-93 | _'GH'"D A
1,40 Boxo Kb 208 ot | 21=00=47 | 51=06-67] 30=11=53 | 01=07-93 | 'GH® P '

162 Beni Kt. Pathok - oc | to-.aed? | 01=06-671 30=11-53 | 91-T7-93 TGHY e

103.] Tarun Talukdsr oc | co-10=-47 | 01-06=€7] 30~11=33 | €1-C7-93 | 'GHI b

- 4.] sunil Kr. Cbakraberty | OC | 31-12-47 | ©1-06=67] 35=11-33 G1-77=93 | _'GH' D

135.1 Naxrendra Narzyan Das’ cC | 150145 | 01=06=67] 30-11=33 1703=27-93 L 'S! D

156.0 amulyachzn Chouchury oc | 20-04-43 | 51-.6=67) 30-11=33. j €1=07-¢3 1 'S! DM
Atte 184 >

‘dVOcé;:fﬁZ?:
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1274 Nit=i Choran_ Nzath CC | 15=23-43 101-06-67 | 3C=11=33 | 21-17-93 | 'GH' 3.
1,34 Smt. Tripti Kanz Poul OC_ | £1=11-47 1 C6-26-67 | 30-11-83 | £1~L7=0 st
1&9: Kartik Ch. Mz zumdar CC C4-L2-42 C7T-C6-€7 | 30-11-33 24-02-95 'StOWL Minsr punishment
11,4 Batyencra Kishore ey CC ] C1-01-45 C8-L6-€7 | 30-11-~33 U1={7-93 'GH' X»
. AtTeperunm Muy-Strkars - OC" [ 15=05=45" | 22201=863 | 20u01=34 | C1=07=04 | 'S¢ ;m-"“
142, amzl Krishna 2hatta-— (C™ | .27~12~45 [ 22-01-68 | 22-01=84 | 01-07-94 | 'St fn
i chex jee ot~ . - v )
‘13, Nitya Bn. Dey = is-. | OC__{ 01-01-48_ | 22-01~68 | 22-01~84 | €1-07-94 | 'GH' ‘;'p
'14) Sinzt Kr. Dey. | oc: | 14-08-39 | 11-11-59 | 26-01-84 | 21-07=94. | 'GH Tt .
115, Sachindrs Jha - 1 0C' }105-08-46 | 26-01-68 | 26-01-84"| 01-07-94 | 'GH' n,
1164 Ruchubir M:zhito 1 OC-]1 03~01=-44_ | 29-01-68 | 29-01-84"}F 01-07-94 {-15! -D,,
117. Prodip Ch: Hgari OC .| 03-06-47 | 05-02-68 | 05-02~84 | 01~07-94 | 'GH' n
1184 Smt. Basundhcra Das . | OC | 09-12-46" | 14~02-68 | 14-02-84 | 01-07=94 | 'S' Dy
119. Soumyendrz Nath Cutta #] OC | 20-05-47- | 06-04-68 | 06-04~84 | 01-07-94 'GH! _D:,
120, Siit.” Rams Torafdar.. OC | 01-01-48: | 06-04-68 | 06-04~84 | 01-07=94 I 'GH' P
1214 _srdhendu Sekhzr Kor OC | 01-01—=46 .| 08-04-68 | 18-04-84 | 01-07-94 | 'S’ O~ .
122 Smarendra panik OC_ | 01-02-46_ | 18-04-068 | 18~04=84 | 01-07-94. 1 'TGH'- 1,
1234 sshit K1, Sinhe OC | ©1-05-48_ 1 06-09-68 | 06-09-84 ] 01-01=95 | TGH' nos
1244 Pr:=bin Ch, Kalits ~OC_] 01-07-48__|{ 06-09-63 | 06-09-84 | 01=01=95 | 'GH @D
1254 Dziba Rejozngshi OC_ 1 Ci=11-47 | 21-11-68 | 21~11=84_| 01-01-95 | TGH'® p,. | ' ~
1264 Dhirendra Kr, Das—li OC | 01=03=48_ | 21-11-68 { 21=11=84 | 01=-01<95 | 'GH™ pmn Deputation <A APS
127 .t Nagendrz Nath Goswami oC’' | 01-01-49 21-11-68 1 21-11-34 UT=0T=95"T " GE y Px '
128.1 Hem Kt. Kalita oc | 18~12-42- | 02-12-68 | 62~12~84 | 01-01-95 ’s"l;¢« ,
126.{ Genesh Ch. Chakraborty | OC | 08-05-43- | 15-03-66 | 30~11~83 | 01~07-92 | 'GH'[D » Inter Circle itrensfer

under Rule -~ 38,

-

Attesieq

Advocaie
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. To, | é?(

The Chief Post Master General
Assam Circle,
Guwahati -~ 781 001.

i

Through Proper Channel.

Sub : Irregularities in the draft Gradation List.
]

Ref : S.S.R.M. "GH" Divn. Memo No.B-2/26/Ch.dt.30/5/96

i

Sir,

With due respect and humble submission with the
S.S.R.M. No. cited above I like to 1qform you that thereare
many 1rregular1t1es in the Draft Gradatlon List. Some of my
Junior's name has shown in ‘the draft gradation 1list as
Senior to me. I have been promoted to H.S.G.II cadre under
B.C.R. scheme w.e.f. 1-7-1992. My datg of entry in the lower
cadre is 15-3-66. .

As per gradation 1list of R.M. S, "GH“ Divn. corrected
upto 1-7-94 my position was shown at gerloal No.ll as HSG-II
cadre and Sri Biplab: Kr. Roy whose entry in the lower cadre
is 23-10-69 and his position was shown at serioal No.49 as

L.S. G Cadre. o !
)

»

He has become entilled for promotion under B.C.R.
Scheme on 1-1-96. But I can not understand how the name of
Sri Biplab Kr. Roy who is Junior tp me has shown in the'
draft gradation list ‘96, at serial No.6 pushing down my M

position at serial No.74.

In view of the above fact I pray to your honour kindly

to rectify the same after removing §pch irregularities and

. oblige thereby.
Giﬁzzigfiggg%ﬁfcc%/ ' Yours falthful%y
Yoy = '
% Dated, Guwahati, v FETp)
p Oa%b(T 7th June, 1996. ,46? ugq[(thZUzuuﬂna» N\ / ' 6
. @A£ ZEQP Manindra Kumar Purkayastha

H.S.G.-II S.A.
H.R.O. Guwahati.
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D f; DEPARTMENT OF POSTS : INDIa o e
i A OFFICE OF THE ClIIZF POSTMASTER “GENERAL, W
L & ASSAM CIRCLE : MEGHDOCT BHAWLN, Q%' -
GUWAHATI-781 001. § ¢ 4 l
L et ;
To, ‘ ‘ . . ot ~1, },

PANRA ol
1) The Sf.Supdt.Qf P.Os.,}Guwahati/Silchar.
2) All Supdt.of P.0s. in Assam Circle,
\/57 The Sr.supdt., RMS "th Division, Guwahati.
4) The Supdt. RMs Mg Div{sion, Silchar.
5) Manager, Mms, Guwahati{
6) Supdt, of MESD, Guwahati.

7) C.M.C.,. p&r Dispensarié§, Dispur/Panbazar/
Dibrugarh/silchar. !

) 8) G.L. Share C.O.(Guwéha;i.

9) Respective shares, Staff Section, C.0./R.0O.,
Guwahatij. i

L B PNy

[ 'Y

No. Staff/17-1/R1g/TB 2ng Dated at Guwahgti, the 10th Feb'94.

Sub:-- Seniority of 1/3rq L35G officials_promoted*to HSG-I1I
and BCR officials promoted to HS@=11.

® @ 9 o 0 -

A copy of Directorate's letter No, 4-62/93-5pp-17 dtd.

31-1-1994 on the subject above is appended*pelow for guidance »
informatisn ang necessary action H !

ad .
- T
)

: ?%4%§E?zg% | " - (l;1ﬂ~:i//”y

e X L9 - .’/

R ( T sARMA )

1f’t\pt’ff3j i . AsSstt.Postmagter General (Staff)

QLA”CAP—Ugy . 0/0 the Chief. Postmaster General,
¢ o\ ,Assam'Circlg, Guwahati-781 001.

Wopypf Directorate’s letter No. 4-62/93-SP-TT gared 31-1-1994;:

‘}/ H
gl MDWﬂQ@bG" Seniority.-of 1/3rd L3G officials promoted to HSG-II
~§'.(ﬂ and BCR officials. promoted to H3G+T1.

* * 0 4 0

I am directed to say that this.off4ce has received a
number of references both from our field units as well as the
Unions, regarding the inter-se seniority of:the officials of
9’ BG~1I1 cadre from the above two streams. In this regard it may
R§k§ 2@ Nentioned that this very issue is under aonsideration in the
ireftorjate and no decision has so far been ‘taken..

. However Su are requested o adq the following line
invariablzz in the orders i1ssued for promotistn to TT under

CR, wheh suqh_promotlons-1nc1ude41/3iI§G ofTicials also t11T the
SeN1ority issie 1s deCTaeT ars order ISsued; —

P—

[ "That the afsrsaig orders indiqgﬁé~9nl the promotion
and the prders aBBVE”rs“not“iﬁ“a&y’W5?“IBdigatI?g‘S?“the seniority
—~ e e e s

/ of the BFficiaTs
e — )

e—
These instructisns may kindly be fpl]owed scruplously,

Cgbuj - Yoyrs faithfully,
' ' s/
. ( AJK. KAUSHAL )
\ ?’ ASSTT .DIRTCTOR GENERAL ( sp ).

0000-")(‘00'.‘0!‘»‘
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DEPARTMENT OF POSTS INTZ A
0/0 the Senior Superintendent RMS *GH'

To

A

Annexure-10

In, Guwahati-781001

All concemed in RMS & GH Division

No. B-2/7/Biennial/Rlg. Dated Gawahati the 13.3.96

Sub :
regarding

ﬁxzxﬁﬁxingaxakng

Topy of the Dtg's le
8,2.96 regarding above subject 1

Modification of TBOP/BCR Scheme instructions,

tter NO. 22.5.95 - PSQI dtd.
s recelved vide C.0. Guwahati

letter No, Est/2-56/91 dt. 0. 2.96 is sppended below for

informati.n guidance & n/a.

for Sen
s !

5S4/~
jor Superintendent
GH' In, Guwahati.

Copy of the letter\' referred to above. :

Time Bound One promotion scheme and Biennial
Cadre Revke@ Schemes were introduced vide this office letter

No, 20-2~-88-PE,I dtd.

26.7.91, No. 22-1/89-PE.I dated 11.10.,91 and No. 4-12/88-PE, 1
(pt) dtd 22,7.93 with a view imp rove promotional prospects

of employees of the Department of Posts. A

officials who complete prescribed satisfactory length of

service in the asppropriate cadre

are placed in the next highs

grade. Subsequently it was notlced that some officials #.g.

UDCs in the Circle and SBOXO, LSG
2/3rd) P.O. & RMS accounts, who

implementation of the scheme were denied higher scales of

pay admissible under the schemes

(both 1/3rd and
were senior before

became eligible for higher sale of pay by virtue of their
length of service. Some O the affected officlals filed e

applications before variois benches of the ®ntral Atmini sty
tive Tribunals demanding higher scale of pay from the date

thel r juniors were made eligible

2 The case has been exanined in consultatic! wlth

under these sbher@s.

now been decided that all the officials,

.the Ministry of Finance, Department of Expendtture, Itg
such as UDCs ﬁ\\é

Circle Office and SBXO, LSG {(both 1/3rd and 2/3rd8) P.O. &%
Accounts whose seniority was adversely affected by impleme

tion cvof BCR scheme placing thel
gcale of pay will now be conside
pay from the date their immediat
for the next higher scale. This
applicable to the officials who
brought on transfer under Rule 3
. placed in the next higher scaleo
\of service.

r juniors in the next highs
red for next higher scal
e juniors become eliglvle
will, however, no t be /
are senior to those off

8, P & T Vol, IV and &
f pay by virtue of len-

Contdeceee

/\ —

s per these seheme’ :




. '“50” . X

. _ /]

i Mnexure-10
contde

3e ’ The inter-se seniority of the officials in the

lower grade will be kept intact for the purpose of eligibility
. for promotion to next hi cher grade.

4, Heads of Circles are requested to settle all such
pending cases/representations da acclrding to the above -
cuidelines within 60 days of issue of these orders.

.——‘ 5 A compliance report i.e. number Of officials
- S venefits (in detail) may be furni shed to the Department after
) imp, ementation of these instructions.
6 This issue im continuffance with theMinistry of

’inance, Department of Expenditure vide their I.D. No, 5(37)
E,III/94 dated 19,12.95 and Internal Finance Advice Section
vide their Dy. NO 418/F5/96 dated 5, 2.96,

sa/-

(Alok Saxena ). )
Asstt. Director General (Estt.)




/o —

The onouraW #PTtrative Tribunal

'Ref:= CAT Guwahatl OA No. 124/96/2334 pated 3047596 A/T Sri Biplab

Kumar Ray HSG IT under Sre superintendent RMS, GH ¢ m.(;uwehati

Respected Sir,

with due honour énd hu‘;'ble submission I beg to state
the following facts alongwith the coples of documents in support

thereof -, for promotion to HSG II Cadre (BCR). and Higher Seniority.

1. - I was promoted tolL3G Cadre from time Scale SA Cadre

an the basis of promotion examination under 1/3 rd 1 quota and

posted against one of the vacant posts of 136 (204) weeefel 12011481

vide SSRM 'GH' Dne' memo No B=2/7/LSG(OP) Ch II dated 7411+8l, when

there was no birth of Time Bound one promotion scheme (TB OP) which

is a 1$G Cadree

2+'TB Op Scheme for LG cadr.e-was introduced weeefe 30411483 (after

about 2 years of my promotion to zZ3gEmize- L Cadre-) |

3+ Accordingly the pivisional Gradation 1list (Senlority 1ist) of

' .ms 'GH? pne corrected upto le7.91, shows my senfority position at

“gerial 7 of the 20 permenent supervisory posts when all the Applicants

wese too junior in LSG cadres!



o,
LA

12

\

4. gecond promotion under BCR Scheme (Biennial Cadre Review) was

introduced wee.f 10310‘91; adummmﬁxim:umh which
Qeniéd my Seniority for not haviﬁg  26 years service -and my
Juniors inéludihé Applicants having 26 Yearé service were promoted
;16 HSG le BeCeRe' leayinng’ behind myv senioz;ity 'position at Serial
No 49 o;.the pivisional Gradation Iist corrected upto 1.7.94

(Annexure =5 of Applicant No 1)

‘5¢' .The Senior L3Gs became Junio;‘ in all over Im'iiav for the
_'intszdu;:tion of the BCR S;:h-erne. Some affeﬁtéd of;icials filed
applications gefo;e va'riéus benches of thg (AT deﬁ%di.ng higher
scale of pay from the date (110s91) their Juniors were paid higher ,
écale. | ' . . V

. Accgrdi:ngly. ;ﬁp New Delhi mo;ii.fied the TBOP/BCR Scheme, and
automaticaily ci;~cle office Guwahati ?ectified the Ccircle grada-
'tié lisi; by is;uing. its draft in respect of HSG I and HSG IX
BCR fo;warded by SSRM' GH Dne' vide lette;' B~2/26./Cib-1 dated 30.5408.'
aﬁd again}; v‘n;y ;enioritf vpos_ition was shovm-- at serial Nc: 6. giving
promotién to HYG I BCR vith effect f;-om 1.10.91 and  the

applicants were made junior to me . (Annexure 6 of applicant No I) .
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contd .. 3

-

' 6. - SSRM' GH Dne vide memo No B-2/7 /Biennial dated

1445496, promoted me to HIG II weeefe 110491 vide CO letter

No. Staff /1741/96 BCR dated 1.5.9 and accordingly I assumed

N -

the charge of HSG II showing the date 'of assumption on 141091

forenoon by exchanging charge Report on 17.5+964

_ The Applicants filed petition to the CAT Guwahati on

10.7.96 (almost within 8 weeks) « So it is clear that my seniority

L

position in HSG II Cadre had already been effected from 1010491

and thus obtained higher Senjority. It appears to be correct as per

3

order of the>Departmént of posts Indiae

under the circumstances stated above I fervently |
request the honourable CAT Guwahati to look into the
matter and make proper judgement for the establishment

of my higher seniority in HSG II Cadre.

pate : 2848.96 yours faithfully,
o Bde Kamer By
‘ (BIPIAB KUMAR RAY) HSG II

HRO RMS Guwahatie.
under *SSRM' GH Dne Guwahati

£¢é7%)) M
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INDIAN POSTS & TELEGRAPHS DEPARTLENT %:11
OFFICE OF THE SENIOR SUPERINTENDEKT: RMS GH' DN: GUWAHATI
- 721001, bu\

Memo No.B2/7/LSG(0p)/Ch.II,
Datgd Guwahati-2 the T.11.81.

: I,, pursuance of PHG ,A&M Circle Shillong Memo
No.Staff/17/2/76 dt.30.10.91 Shri Biplob Kumar Roy T/8
Sorting Assistant SRO Guwahati is promoted on the basis of
promotional .examination, .in the cadre of L.S.G. in the
scale, of Re.425-~15-560-EB-20-640/-. '

- Shri Roy is hereby posted at Guwahati against one
of “the vacant post of LSG(20%) terminating local arrangement
with e#f immediate effect.

. The dateof assumption of charge in ILSG Cadre alorngwith
three copies of charge report should be reported to this
office immediately. :

The official will rank junior to the officials
promoted under this office lMemo of even no dt.9.1.21.

Sa/(R Bhattacharjee)
Senior Superintendent, ,
RMS GH' Dn,Guwahati-R

Copy of this memo is issued to :-
t. The HRO RMS GH' Dn,- for information.

2. The SRO RIS 'GH' Dn, Guwahati-for information, who will
please obtain 4 (four)copies of charge reports from th:
official and forward these copies to this office and -

HRO 'GH' Dn,Gueahati . '

3. The Dy.Supdt. (Stg)Guwahati RMS- for information.

4-7. A1l SSEM sets GHY RHMS. | o

Al

a, Shri B.K.Roy C/0 'SRO GHY.

9-19. GL & DL Files Dvl. office. .
11. The Postmaster General(Staff) AxM Circle, Shillong-793001. &
12. The DPA, Assam Region:Guwahati—7°1001. :

13, B2/7/1LSG/S file Dvl office.
a0
\2\ ﬂ A { 4.4. g// ' —n s

14-15. Spare.
(R B attacharjegjlpﬂw

Senior Superintendent,
RMS._GH'Dp,Guwahati-<

s

¥** %

oy
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P ART -V
L 4
Lower Selection Grade Supervisors. No of Posts
Scale of Pay Rs. 1400 - 40 - 1800 - EB - 50 - 2300. - Permanent-~20. Temporary-t
TSI § State | Date of) Uate of} UVate of § Dated off Present § Pay ) Date of |§
Nod Name & dwhether) birth jcontinu-}substan- § graded } designation{ now § next $
} qualification { SC/ST |} fous Govtitive ) LSG { & office § drawn { increment} Remarks
d ¢ d )Service fentry in | ) } 4
§ ) § d {the gradel b . § ¢
) b § § g [} g § § d
i o b . 0 s . | | o o
1 ° g 2 } L] ! ! } 8 } 9 4 10 i 1"
{. Shri Banka Behari 3C 1-4-34 1-3=-55 1-12-58 30-10-79 HSA GH RMS/ 1950/ - 1-3-92 -
Das ] . F-1
5. % Muneswa® Cheu- SC  .1=-2-41 20-5-65 26-3-70  30-10-79  Supvr. (M) 1760/~  1-10-91 -
dhury. GH RMS/2
3. " Rasamoy Chou- 0cC 1~-3-40 14-9-59 1-10-64 1-11-79 Supvr. 1800/~ 1-11-91 -
AhuTy. | GH RMS/P-1
4, " Dylal Ch., Lecdh 1-1=42 20-10-62 1-7-65 30-10-79 Supvr, 1760/~ 1-10-91 -
: HRO (M) '
5. " S. S. Sen 1-6-34° 1-3-55  1-12-58  2-3-81- Supvr. 1950/-  1-3-92 -
( Relax-I
6. " Ritesh.Rn..Roy 1-12-34 1-3-55 1-12-58 12-1-81 Supvr. (R) 2000/ - 1-7-92 -
. ' GH RMS/2
7. " Biplab Kr. Roy 23-3-47 23-10-69 1-2-76 12-11-81 Supvr. (M) 1680/-  1-11-91 -
//A( | 8 ‘ ————" GH RMS/3A
8. " Upendra Nath 1 ST 28-2-38 19-4-58 . 1-10-59 18~1=-82 Supvr.(R) 1680/~ 1-11-91 -
- Boro 15-3-66 26.3.70 16-12-90 GH RMS/1
9, @ Sudin Ch. Bhatta 1-9-344 11-8-56 1=-7-62 6-9-41 Supvr.(R) 1800/~ 1-11-91 -
charjee. N GH RMS/3B




B

i
!

£

1., + Vacant

T EMPORARY

Tz RMS/1

SRO/BNGN

d /£ //¢¥;
e \ ¢
) ® *. 0 s @& 2 ® o o » o0
K4 | n .
Ly 2 | 3 4 5 6 7 8 9 10 11
10.5hri Dinesh.Ch Dey 0C  1-4-34  29-8-57 1-7-62 30-11-83 SRO/RNY 1800/~  1-2-92 -
. . - . - — - - k s e 8-1‘-89 ’
1 AR } . 1 - J LIRS S o .
1. " Bijoy Bh, Das 1-9-36 14-7~59 . 1-10-64 30-11-88 Supvr.(R) _ -
1. ) : : 16-12-90 .GH RMS/3& 1800/-  1-2-92 -
12. " Ranjit Kr. Bhatta- 1-3-38 16-9-59 1-10-64 30-11-§i55upvr.(ﬁ) ‘
| charjee ‘ - - 9<8-91  GH RMS/1 1800/-  1-2-92 -
[13.5ft. Kantaa SenGupta’ 22-11-37 29-4-60 1-10-64 30-11-83 SRO/SH 1800/~  1-1-92 -
| | - | ) 9-8~-91 S
! 14.5hri Umesh Chanda 1-3-35  28-4-60 1-10-64 30-11-83 Supvr.(M) N .
| o ‘ . 13-8-91 GH RMS/3B 1800/-  1-2-92 -
.15, Vacant - - , - - SRO/Tz
16. Vacant - - - - HSA/RNY
. , RMS/L
. 17. Shri Krishna Mohan sc 1-5-38 1-10-60 1-7-65 30-11-83 HRO/GH 1800/~  t-2-92 -
> ~ Ray ' . 268-8-91 Relax-II =~
18. " pramesh Chy Paul 2-3-39 30-12-60 1-7-65 30-11-83 HSA . 1800/~  1=2-92 -
19, Vacant - - - - HSA
Tz RMS/2
20. Vacant - - - - HSA




P ART -IX

<
LOWER SELECTION GRADE (20%) INCLUBING TIME SCALE CADRE | . © No of Posts.
Scale of Pay Rs. 1400 - 40 - 1800 - €B - 50 -~ 230 ' Permanent - 295
. & : .
. Rs, 975 -25 - 1150 - EB - 30 - 1660 o
S10 7 State §| Date of §Date of {Date of (Uate of {§ Present i Pay nowgDate af |
Noj) Name & qualification{whether{ birth jcontinu-lsubstan- {grade? |designationf "r-awn next . | q K
§ § sc/st |} lous Govtitive _ fise j& Office i fincrement{ temarks
i b b §Servie f{fentry in ¢ ] ¢ § B }
§ § ) § jthe gradel b § b }
- B EREE L L R
3 4 6
1y ‘ o o L NS R DL R T . X
1. Smt. Amita Dey 0C  11=1-39  31=-3-60 1-10-64 30-11-83  LSG/SA 1800/~ 1-2-92 -
: ' HRO/GH ~
2. Shri Amit Kr, Bhatta- 1-8-37 2-5-5 1-10-64 " " 1800/~  1-2-92 Jeptl
' charjee 17-4-60 '
3. " . Karuna Kr. Paul 22-9-34 8-4-55 1-12-64 , -
o oo 11-10~60 1-7-65 " " 1800/~ 1-2-92 -do -
4. " Mani Bhusan bas . SC 1-3-39 1-10-60 1-7-65 " " 1800/~  1-2-92 -
§ " Girindra Ch. Das . SC  1-8-37 8-9-61  1-7-65 " " 1760/~  1-9-91 -
6. " Krishna Mahan SC 2-2-36 6-9-~61 1-10-64 " " 1760/ - 1=9-91 -
‘ Purkayastha ’ C e » A ' , : .
7. Uhirendra Ch., Roy I SC 8-4-37 5-9-61 1-10-64 " LSG/SA 1950/ - 1-7-92 -
| . _ -SRO/Tz.
8. "  Amarendra Kr. Das  SC  2-4-42 6-9-61  1-1=66 " LSG/SA - 1760/~ 1-9-91 -

HRO /GH




LN /‘/
./ Kﬁ LI I ) ( e s e s
<« _ - —
I X 2 3 4 .5 6 T 8- 9 10 11
(9. Shri Krishna Ch. Chakra  OC  1-3-34  30-3-62 1-10-64 30-11-83  LSG/SA 1760/~ -
| : varty. R SR SR HRO/GH
§10. " . Sabyasachi Basu 1-5-35 1-9-57 1-7-62 K. o 1720/~ 1-11-91 -
| o - 15-12-62 1-1-66 SRO/RNY <
f11. "' Dilip Kr. Biswas 2-3-41 .26=10-62 1-4-66 n LSG/SA 1720/~ 1-11-91 -
4 | | ETE - . HRO/GH -
“}12. " Anil Kr Uas SC  2-9-41 120-10-62 1-4-66 " n 1720/~ = 1-2-92 -
“§13. " Lal Chand Roy SC  1-5-39 20~10-~62 .1-4-66 J Com 1720/~ 1-11-91 -
1&' 14. " Jogenrdra Ch. Das I SC 1-2-42 20-10-62 1-4-66 " ! 1720/- 1-11-91 =
44 15. "  PpPurna Ch. Bharali . 28-4-37 16-8-58 1-12-64 ’ |
it | : | 23-4<64 V=167 " SRG /RNY 1720/- . 1-4-92 Deptl
'16. " Satyamoy Bhattacharjea 1-5-34 28-10-53 1-1-58 " " - 1720/~ 1=-4-92 -
| | - - 22-4-64 1<1-67
~}17. *  Manindra Kr. Das 0C  25-6-35 1-7-56  1=12-64 " LSG/SA 1720/- 1-4-92 Deptd
b - M | 22-4-64  171-67 HRO /GH
f1a, v Guru Prasad Giri 1-2-43 . 5-6-63 1-1-67 n LSG/SA 1720/~ 1-11-91 -
1 o : SRO/SH '
1194 " Jyotish Ch. Sikdar SC = 1-7-44 20-2-64 1-1-67 " LSG/SA 1720/~ 1-2-92 -
. - SRO/BNGN |
-130. " Manik Roy 29-4-44 - 22.7-64 1-1-67 i 'LSG/SA 1720/~ 1-5-92 -
c;‘ - -




Lo

stha,

Uf(

i ] 4

- > 3 4 5 6 1 . 9 © 10 11

 21..Shrimati Arati Das. BA  OC 1=-1-45 25-4-64° 1-7-67  30-11-83  LSG/SA, HRO/GH 1720/- 1-5-92 -

. 22, Shri Subrata Mohan Deb | 1-2-45 22-7-64 - 1-7-67 " " " 1720/-  1-5-92° -

| 23. Smt. Jyotika Rani Bhatta- 2-7-45 11-11-64 1-7-67 " " " 1720/- 1-5-92 -

- I L charjee.

“ éd_. Shri Jyotirmoy Bhat ta- 30-3-38 13-8-59  1-12-64 o n " 1720/~ 1-5-92 0/Promotee

: - charjes. 9-7-65 1-7-67 _ A

L 25, " Niranjan Deb 1-3-46 11-5-65  1-1-67 n " SRO/BNGN  "1720/- 1-5-92 -

. 26. " Pradip Ranjan Sen 1-2-42 11-5-65 - 1-3-68 " " HRO/GH 1720/~ 1-5-92 -

L'27. Smit. Pranati Dgb 1-6-46 ~ 11-5-65  1-3-68 L " " 1720/~ 1-5-92 -

I 28. Shri Ajit Behati Chou- 10-1-34  20-8-59 26-3-70 n " " 1720/ - : D/Promotee

! ' » dhury. 9-7-65 . .

- 29, " Nirendra Ch. Deb 27-7-38  1-8-57 -~ 1-12-64 26-8-86 L " 1680/~ 1-2-92 . Ug -

K | | 15-3-66  26-3-70 -

- 30, Krishna Kanta Nath 1-1-46 9-7-65 26-3-70 30-11-83 " RO/UH 1680/~ 1-2-92 Ugputed

o BA. ' to Jhubri

j - HO .

;/;1. "  Himangshu Paul 4-11-44 15-3-56 26-3-70° v " HRO/GH 1680/~ 1-2-92 -
32. Smt. Gauri Rani Purkaya- 18-1<47  15-3-66  26-3-70 " " " 1680/- 1-2-92 -




1

B PO N S o
=;ﬂ 2 3 4 5 6 ’ 7N// SR ‘9 10 ° 11
A Shri Dhirendra Ch. Roy 5C  18-10-39  15-3-66 26-3-70 30-11-83 LSG/SA, i, 14680/  1=2-92 -
. | - - No.Il , o ' . HRQ/GH .
s " Manindra Kr. Pur- 0OC  10-12-44  15-3-66 26-3-70 30-11-83" -dg- 1680/-  1-3-92 -
kayastha. o ) T
P "  Bibhuti Bhusan ST 1-2-46 15-3-66 26-3-70 " LSG/SA 1680/~ © 1-2-92 -
Sargiary - _ SRO/RNY ‘
E "  Lohit Ch. Deka ST 1-6-42 15-3-66 26-3-70 . " LSG/SA 1680/~ 1-2-92 -
i ' . , "HRO/GH _ :
o " Kameswar Brahma ST 1-10-39 15-3-66 26-3-70 v _ -LSG/SA 1680/~ 1-2-§2 -
4 | o SRO/RNY o
i " Arun Baran Barman ST  1-3-47 15-3-66 26-3-70 " LSG/SA
i Dvl., office 1680/-  1-2-92 -
f 39. " Mohit Ch. Brahma ST  1-8-43 15-3-66 26-3-T0 " LSG/SA |
i : , SRO/RANY 1680/~  1-2-92 -
F 40. v Sushil Ch. Dey II 1-6-45 28-7-66 26-3-70 i LSG/SA 1680/~  1-2-92 -
- F - ~ HRO/GH
P 41, "  Bati Ram Nath 1-6-43 30-7-66 26-3-70 " LSG/SA 1680/~  1-2-92 -
¥ . g o ‘ SRO/RNY , |
f a2, » Tarini Kanta Deka 2-2-47 1-6-67 1-4-70 o .LSG/SA 1680/~ 1-2-92 -
e ' ' —~ _ HRO/GH o
'; ) -~
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b 2 3 4 5 6 2 8 9 10 11
A }3. Shri Sunil Kr. Chakra- OC  31-12-47 1-6-67  1-4-70 '30-11-83 LSG/Sh, SRO/Tz 1680/~ {-2-92 -
¥ ' varty. : -
4a4. " Umananda Jha 7-3-44 1-6-67  1-2-76 n " Dvl. Office 1680/~ 1-2-92 -
'B5. “  Bani Kanta Pathak 2-4-47 1-6-67 1":,4"71 " “ SRO/RNY 1680/~ 1-2-92 -
4. " Nitai Charan Nath 15~3-48  1-6~67  1-4-T2 " " SRO/Tz 1680/~ 1-2-92 -
:;7 " Tarun Talukdar 2-10-47 1-6-67  1-4-T2 o " SRO/NL 1680/~ 1-2-92 -
fag " Satyen"‘"ra Kishore 1-1=48 8-6-67 1-4-72 T v HRO/GH 1680/~ -1..2.,..92 -
' Dey,BA ' '
k i Kiran Singh Brahma ST 1-12-40 1-6-67 1-4-72  " " u 1680/~ 1-3-92 -
"  Dhirendra Kr. BarmanST  23-1-42 1-6-67 1-4-72 " B i 1680/- 1-2-92 -
" Ajit Ch. Boro ST 2-1-43  1-6-67  1-4-72 " " SRO/RNY . 1680/- 1-2-92 -
" Baren Singh Royal ST  1-1-46 1-6-67  1-4-72 " " SRO/SH  1680/- 1-2-92 -
§53. *  Hara Kanta Das ST 21-2-47  126-67  1-2-76 " " HRO/GH 1680/- 1-2-92 -
jsa. " - Sapat Kr. Uey 14-8-39 - 16-11-59 1-12-64 26-1-84 " SRO/BNGN - 1680/- 1-2-92 Ueptl.
; | 26-1-88 1-4-712 »
{55, *  Hari Mahan Deb 1-1-37  3-2-57 1-12-64 | _
P 26-1-68 1-4-72 L " HRO/GH 1680/~ 1-2-92 UJeptl.
§56. " Nitya Ranjan De 1-1-48 22-1-68 1-4-72 = 22-1-84 n " 1680/2 1-2-92 -
F57. " Sachindra Jha 5-8-46 26-1-84 v © 1680/~ 1-2-92 -

26-1-68 1-4-72
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58. Shri Prazdip Ch. Huzuri OC  3-6-47 5-2-68 1-4-70  5-2-84 LSG/SA, HRO/GH 1680/- 1-2-92 -
159. " Saumyendra Nath 20-5-47 6-4-68 1-4-74  6-4-84 " n 1680/ - 1-4-92 -
-Dutta -
60. Smt. Rama Tarsfder 1-1-48  6-4-68 1-4-74  6-4-84 " S 1680/ - 1-4-92 -
61. Shri Samaren-ra Banik 1-2-46  18-4-68  1-4-74  18-4-84 n n 1680/- 1-4-92 -
62. " Ashit Kr. Sinha 1-5-48 6-9-68 1-2-76 6-9-84 “ " - - Deputed to
63. " Prabin.Ch. Kalita 1-7-48  6-9-68 1-4-74  6-9-84 n i 1640/ - 1-9-91 - k..
64, ¢ “hirendra Kr. Das II 1-3-48 21=-11-68 1-4-72 21-11-84 " " Ueputed to A.P.S.

[65. ° Nagendra Yath Goswami  1-1-19  21_11-68 1-4-74  21-11-84 " SRO/RNY 1640/~  1-9-91 -
66. “ Daiba Rajbangshi 1-11-47  21-11-68 1-3-74  21-11-84 1 u 1640/ - 1-11-91 -
67. "  Milan Kan:i vas 5-1-47  26-8-68  1-4-74  26-8-85 " HBO/GH 1600/ - 1=8-91 -
68. "  Pribhat Ch. Barman 1~1-50  28-8-69  1-2-76  28-8-85 u " 1600/ - 1-8-91 -
69. "  uebasis Sen 15-11-49 23-8-69  1-2-76  23-8-85 g 1600/~ 1-8-91 -

| 70. " Nurul Hegue . co--. 1-3-45  17-9-69  1-2-76  17-9-85 " f 1600/ - 1-9-91 -
71. "  Bijoy Ranjan uas 1-4-48  2-11-69  1-2-76  2-11-85 X J 1600/~ 1-11-91 -
72. " Syujit Kr. vasgupta 3-7-48  1~11-69  1-2-76  1-11-85 wow 1600/-  1-11-91 -
73. o Homeswar Choulhury 2-11-47 . 1§-—10-69 1-2-76 19-10-85 " SRA/NL 1600/~ 1-10-91 -
74, " Bikash Ranjan Sen 1-12-49 22-10-69 1-2-76  22-10-85 “ SRO/BNGN 1600/~ 1-10-9 1 -
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(See Rule 267, Posts and Telegraphs Fmancm.l Handboo,

T P 7T T (R e A A o "%Qfak '

Charge Report and Receipt for cash and stamps on trans! g6
wfrg fear A ¢ fe .

Certified that the charge of the °M

..................................... (7mw) ,,&
wdf-w"\bvk&:;«e) Sw‘r 173, Y
? ' ‘
l(::::)mc) H’ Qb KM 'S . at (place) u&r\/{\u\L

r |

shals
R . k¢ . N R
b (v a1- (ARRIRERDS TP RPN eersseseneiine. ﬂ .m ¥ P “)

op the (da(e)....'.." s ' 9 ‘ fore

\
....................................... ~w— NOON in accm'dance With
—gfter

boafv ) Rt -
7N:). Dated Lf S- 9‘0)”‘"% iz&"‘\ &H
Dn ﬁuklﬁkl WIS afuErd - Wmﬁg( M{(

Relieved Officar ) _ Relieving Ofﬁce:
[ b ",- : (zm E3 aafa?)
O - ®.T.0)



‘ %f'\', | | ’“\

- , -

e tfory v STat & 0 T & et T FTAIAW &Y 936 LA F Q9
(s g s e wi) AT Faral 1 aty 37 AT I 3 I >
*Certified that the balances of this dats of the several books f{including
Stock Book,and Registers) and accounts of the office have been checked
and found cotrect.-=_ , - . .
T sqanfr ot v s st wvn g W afeerd 3 ol
frg AT A WP PR g e o0 - e
7 eCeitified that the balances as detaiied below were handed over to me
by the Relieved Officer and I accept the responsibility for the same.

.i. . - . . Bo - ’e.
' A P.
(%) w&/Cash .
- - oo o L PR
(7) srreeq foz/Staimp Tmprest - -
e R WS R - Lhtem I
Made up of :—

Lt

(1) fowefStamps ; k)&g”/ ‘ A
-5 76

(2) anffCash

wror AE T . e eat R b e s

Relieved Officer e Relieving Oficer

vl S AT 19 .

Dated the i _

Forwarded to _}, OV G erviveeniiirenioanennns £ '»ﬁmm/
53 FATTGT FTOAAWEST I D W §12 f7qr AiQ g%
*The Certificate when ot actually required may be scored thr 5

».1T9P (MYS)~93/FSD/CAL/G3-94~ 30 Levh Copies. %;;r:.{'g 3 .‘
AT ’
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L ov1-14, The;officials1coﬁcerneé.

0/0 the Senior Superintendent RMS *GlH' Dn, Guw

o S ;Memp No.3~2/1/3iennial.
e , Dated Guwahrti-1 the 14-5-96.
e | o '

~

rl

In pursuance of the Chief PMG Assam Circle

»' Guwahati memofno.staff/52-15/95'dtd 23.4,96 and staff/2-38/92 dtd

\3,5.96 , the officials whose name have been shovn in.the enclos=d
. ‘Annexure and ‘who have completed 26 years of service in SA/LSC
_cadre have.bsen promoted to higher selection ¢rade carrying scale
. of  pay’ ’s, 1600-50-2300-E3-60~2660/~ under "CR scrame. The dete of
" effect and the place of posting are also shovm aqrinst each of
. them in'enclosed Annexure. °* - : .
. k) L . R . R .
B Y .7* ' The pay ‘of ‘the officials will »~ iixed under
__the provision of"FR-22. 1 (a): (I)substituated vide Ministry of
. Personal Public.grivence and pensions (Deptt of personnal and
_training) No.1-10/89-Estt (Psy-1) 4dtd 30.0.89 as amended from
. time to.time and as per para.2 (VII) of Dte's Mew Delhi letter
© N0.22-1/C9~PE I dtd 11-10-91°communicated vide C.0O. letter No.
Esstt/3-56/91 '6td 24-10-91, T c :

1 .~

P N - -~

: . The foiéiafg’on promotion , must exercise the
‘option . for choosing the datd.of fixation of pay in the higher -

‘. : grade withip one month-as per existing rules and orders inforce.

AR T vt ,';2'"»{."'.‘,!,' L S e
: . , ;“ " The incumbent ,will join in the new posf on
- submission of-charge report;  and«a.copy of.-which be ;nvariably

- “forwarded togthis-office.’ n+ T ket

- - -
R e N
i T ! -
P NP . 14 :
: W&t RO .
. . ' : tA
IR L iefle - -, T L4 .
coafgy T ¢ FE T
L ~
*

. . [y B ',“.'}c‘-, ’;.,".: ce
Enclo’ ¥~ a e - . '
K ) O - '\(S"abpve, § IV R . (jw_. K’, Acharj ee)
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_ this written statement, rest may be' treated as total denial e
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/The Central Administrative Tribunal .

Guwahati Bench. - ?g
" In_the matter of ¢
O.,A.No,124 of 1996
- shri Manindra Kr.Purkayastha
ahd 4 others evee ApplicantSo

=Versas-

Union of India & others .... Respondents,

‘= And -~

In the matter of :

Written Statement on behalf of the

Respondehts No.1,2,3 and 4,

I, Shri J.N.Sarmah presently working as
Asstt. Postmaster General(Vigilance) in the office of tha

- Chief Postmaster General, Agsam Circle,Guwahati do hereby
solemnly affirm and declare as follows :=

1, The copy of application of'the above noted

case i.e. 0.A.N0.124/96 is served upon:the respondents
alongwith an order dated 15-7-26 passed by this Hon'ble e
Tribunal and the same being forwarded to me for taking

 necessary action and contest the case in this FEgn'ble

Tribunal and being so authorised, I file t¥is written
statement on behalf of the respondents No,1,2,3 & 4 and \
say catego;ically that save and except what is admitted in

by the respondeht No.1,2,3 and. 4. Before I go for commenting
the allegations made in the different paragraphs of the

application, I beg to state that background of the applicants
case is incorporated in this written statement and same will

N

Contd...,..‘
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_In view of the introduction of BCR Scheme strictly on the

be treated as Brief History of the case which will constitute
the part and parcel of this written statement.

Brief History

Shri Biblab Kr. Roy joined in the department
as Sorting Assistant on 23-10-69. He passed the examinatlon
for promotion to LSG cadre against 1/3rd quota vacancy of
1979 and was promoted to LSG vide DPS(HQ) Assam-Meghalaya Circle
Memo No.Staff/17/8/76 dated 30-10-8l. A copy is enclosed as
Annexure A, He joined as LSG on 12-11-81 and working as LSG
since that date. His seniority in LSG was refiected in the
part-V of gradation lfst of RMS 'GH' Divn in respect of Group'C'
of ficials corrected upto 1.7-91. A copy of which is annexed as
Annexure B-1, Subsequently 1st Time Bound Promotion has been
introduced in the department w.e.f. 30-11-83 vide Directorate
Memo No,31-26/83-PE-I dated 7-12-83. A copy enclosed as
Annexure B, In view of the introduction of that scheme the

applicants got their promotion in LSG cadre with effect from
30-11-83 which was duly reflected in Part-IX Gradation List
of RMS 'GH' Division in respect of Group'C' officials

corrected upto 1-7-91. A copy enclosed as Annexure B-2. Thus

after ijntroduction of 1st TBOP also the applicants were junior
in LSG cadre than the respondent No.S. TESR,§9;19910 Scheme f
of Biennial Cadre Review on completion of426“yéars'of service
and promotion to HSG-II has been introduced in the department

vide Directorate letter XNo.4-51/91-SPB-II dated 24-1201  Ansexare
™

[

pasis of the length of service i.e. on completion of 26 years ™
of service, the applicants got their promdtion to BCR HSG-II

~ whereas Shri Biplab Kr. Roy respondent No.,5 deprived of that

promotion as he did not complete 26 years of service and in
view of which officials who were promoted to LSG by virtue
of passing of examination including the respondent No.5 became

4
junior to his juniors who completed 26 years of service and L

the names of the Respondent No,5 was shown junior to the ,
applicants and it was reflected in the Gradation List corrected
upto 1-7-94 (annexure 5 of the application). Thus throughout

the department magy such senior LSG officials were became -
junior on introduction of BCR scheme. Some of the affected '

officials represented to the department and some of the

affected filed applications before various benches of the CAT

Contd......‘....
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demanding seniority and hicher scale of pay from the date
of théir juniors were made eligible under BCR Scheme. In
view of this department had examined the cases and issued

order vide Dte Ng.22-5/95-PE-I dated 8-2-96 that all the

officials such as UDC in the circle office and SBCO, LSG

(both 1/3rd and 2/3rd), P.O. and RMS Accountants will be

placed in the pext higher scale of pay from the date of his
junior become eligible for next higher scale. Further, the _
Inter-se-seniority of the officials in the lower grade will be
kept intact for the purpoSe of eligibility for promotion to

the next hicher grade. A copy of the DG prder No.20-5/95-PE-1
dated 8-2-96 is enclosed as Annexure-'C'., Accordingly seniority
and pay scale of the affected officials of this circle including
respondent No.5 were réfixed'vide DPS,Assam Circle order

. No,Staff/17-1/96-BCR dated 1-5-96 and Shri Biplab Kr, Roy

joined in HSG-II on 17-5-96[1-\ cdpy,of the order is enclosed
as Annexure-D and charge report dated 17-5-96 as Annexure D=1,

2. That with regard io the contents made in paragraph
1,2,3,4.1 and 4.2 of the application, the respondents peg to
offer no comments, This being the matter of records.

3. That with regard to the contents made in paragraph
4.3 the respondents beg to state that it is a fact that the
applicant No.1,2,3 and 4 joined in the service pefore respondent
number 5. Thus in initial cadre having regard to the date of
entry into the service all the applicants were senior to the
respondent No.5 in the cadre of Sorting Assistant.

4, That with regard to the contents made in paragraph

4,4, of the application, the respondents totally denied the

contention. The respondent No,5 had passed 1/3rd quota Lower
Selection grade examination against vacancy of 1979 and was
promoted to LSG cadre vide DPS(HQ) AssameMeghalaya Circle
Memo No.Staff/17/8/76 dated 30.10.81. The official joined

in the cadre on 11.,11.81 afternoon and his LSG prémotion

was given effect from 12-11-81 sfkmxmomx and the same was
reflected in Gradation List. A copy of the order of the DPS

' is annexed as AnnexureeA and charge report of the official

as Annexure A=l, Also the copy of the part-V of gradation list

is annexed as Annexure B-l.
’ Contd'. o
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The applicants got their promotion to LSG cadre with effect
from 30.11.83. The seniority was reflected in Part.IX of

o

enclosed as Annexure B-2, Thys it is fact that Shri Bipjab Kr,
¢ Roy was senior than the applicants in LSG cadre,

S5e _That with regard to the statements made in
parag ‘aph 4.5 of the application, the respondents beg to state
that the applicants agreed in this para that Spri Bipiab Kr,Roy
was regular LSG w.e.f. 12.11-81 by virtue of passing the LSG
examination. Whereas the‘applicantS'got promotion in LSG w.e.f.
30-11-83 due to TBOP Scheme, Thus Shri Biplab Kr., Roy is senior
.-"than the applicants in LSG cadre and he was not promoted due to
TBOP Scheme but much earlier,

6. . That with regard to the statement made in
paragraph 4,6, the respondents beg to state that the version
was not reflected correctly. The officials on promotion to
LSG on completion of 16 years of service were to retain their

- intér-se-seniority in the clerical grade for fyrther promotion
to HSG-II as stated in Annexure~2 of the application.

7. _ That with regard to the statement made in
paragraph 4,7 the respondent offer no comments being matter
of records,

8. That with regard to the statement made in
paragraph 4.8, 4.9, the respondents peg to state that at the
time of introduction of BCR Scheme the applicants got promotionw
to HSG-II on completion of 26 years of service whereas

Shri Biplab Kr, Roy, respondent No.5 did not get promotion

as he did not complete 26 years of service. The introduction

of BCR was strictly on leggth of service. No seniority of LSG
was counted in initial stage. '

9. . That with regard to the statement made in
paragraph 4,10 the respondents denjed the contention gf the
applicants. In view of implementation of BCR Scheme strictly
on the basis of length of service some anomalities were arisen
such as some officials i.e. UDCs in circle and SBCO,LSG(both
1/3rd and 2/3rd); PO & RMS accountants who were senior before

‘ | Contd,cecees
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implementation of BCR scheme were denied higher scale of pay
admissible and seniority while some junior officials became

_eligible for higher scales of pay only by virtue of length

of their service. The case was examined by the Department

in consultation with the Ministry of Finance, Department of
Expenditure and decided to give benefit of both pay and
seniority to these affected officials from the date ef their
immediate juniors became eligible for the hext higher scale
and Directorate has issued order in this respect vide order
No,22=5/95~PE~1 dated‘8-2-96. In pursuance of Dte order

Shri Biplab Kr. Roy, affected official was given promotion with
effect from 1-10-21, the date from which hzs junior officials
in LSG cadre was promoted to HSB-II under BCR Scheme vide
DPS Assay Circle Memo Ng.Staff/17-1/96.BCR dated 1-5=96,

A copy enclosed as Annexure D, A draft gradation list
correcting the seniority was also prepared and sent to SSRM
'GH' Dn and SRM'S' Dn vide letter No,Staff/19-1/93 Corr dated
24-5-96, A copy of this letter is enclosed as Annexure E.

10. That with regard to the statement made in
paragraph 4.12 and 4.13 of the application, the respondent
beg to state that representation of the applicants were
disposed of by rejecting the claim and SSRM was intimated to
inform the fact to the applicants on 15=7-96, A copy of the
letter enclosed as Annexure F.

11, That with regard to the statement made in
paragraph 4.14 and 4,15 & 4,16 the respondents denied the

contention of the applicants in view of the discussion made in -

para 9 of this Written Statement,

12, That with regard to the contepts of paragraph
4,17 of the spplication the respondents'denied the contention
of the applicants and beg to state that interpretation was
correctly made of 8-2-96 and senior LSG officials were given
due seniority and pay benefit from the date their juniors got
BCR HSG-I1I, '

13, That with regard to‘the paragraph 4.18 of the
application respondents beg to state that by introduction of

a new scheme, the department can not ignore the claim of an
Contdr......«c
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official who attained the seniority in LSG cadre by virtue

'of passing a departmental promotional examination and give
promotion to their juniors in cadre to the Higher cadre only
‘on the basis of length of service. Therefore, the BCR Scheme
was reviewed and anomalies rectified by allowing seniority and
pay benefit to the senior officlals who due to less length

of service became victim of scheme. By the order dated 8.2.96
Annexure C_ the department has showed justice to the senior LSG
official. The contention of the applicants is denied. |

14, ' That with regard to the statement made in
paragraph 5.1 em to 5,9 of the application the respondents.
beg to state that in view of the statements made in reply

to para 1 to 4.18 of the application in para 2 to 13 of this
written statement the applicants grounds is baseless and
thus the application is liable to be dismissed,

15, That with regard to the paragraph 6 and 7 of the
application, the respondents beg to offer no comments being -
the matter of records.

16. ‘ Thatmwithfregard to the contents made in

paregraph 8 of the application, the respondents maintain

- that in view of the fact stated against replies 1 to 13 above
above of this wfitten statement the applicants have no merit and
deserve no relief and as such the appllcation is liable to be

dismissed. -

17. That with regard to the contents made in

paragraph 9 of the application the respondents beg to state that
in view of the fact stated against replies 1 to 19 above

of this written statement, the applicants have no merit to get
interim order.

18.  That this written statement is filed bonafide
and in the interest of justice.

Contd......n.
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"VERIFICATION

I, Shri Jitendra Nath Sarmazh, Assistant Postmaster
General(Vig), in the office of the Chief Postmaster General,
Assam Circle, Guwahati do hereby solemnly affirm and.declare
that the contents made in paragraph 1 are true to my
knowledge énd,those madé from paragraph 2 to 18 are derived

- from records which I believe to be true including the brief |
history of the case and no material fact peing suppressed.

I sign this Verification on this ©  day of S&eptember,

1996 at Guwahati. |

™ &cmy,~«2-
A ? P it
\ al DEPONENT, >
Assti, Postmaster General ( Vig )
dssen Circle, Guwahati-781661
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INDIAN POSTS AND TELEGRAPHS DEPARTMENT :
OFFICE OF THE'1POSTMASTER GENERAL:N.E.CIRCLE : 3 SHILLONG

. Memo No.Staffg17/e/76, Dated Shillong the 30/10/81

~ the date of dgsumption of

I i

The $fficial listed bélow who qualified in the

L.S.G,. Examination of the 1/3rh quota vacancies for the

year 1979 are hereby promoted to the cadre of Lower Selection
Grade in the scale of Rs,425~15-560~20-640 and alloted to
the Divisions noted against each.

They will rank onblock. junior to the officials

promoted under this office letter No. even dated 21-11-1980,
Name of the pfficials " Divisions Community

1. Shri Bijanendu Chakraborty  RMS'S' Dn 0/C

2, Shrl Manik Lal Sarkar -do- -do-~

3, Shri Santi Ranjan Dhar -do-~ ~do-

14, Shri Pijush Kanti Acharjee -do~ -do-

5. Shri Biplab Kumar Roy . " RMS 'GH' Dn  -do-

The date of a$sumption of charge in L.S.G. in
respect of the above named officials should be reported to this
office'immedi?tely by sending a copy.of the charge report,

The DPS,Assam Region,Guwahati may also be informed

such charge duly eendorsed the copies

- of charge réport submitted by the individuals,

4

I

S IS T

) : Sd/~(I.Dewrd)

N . ' Doposo (HQ)

: for Postmaster General
Agsam-Meghalaya Circle
SHILLONG -783001

Copy forwarded for information and necessary action to t-

1) The DPS,Assam Region,Guwahati,
2) The Sr Supdt., of RMS 'GH' Division,Guwahati.
3) The Supdt, RMS 'S Division,6Silchar,
4) The HRO, RMS Guwahati/Silchar,
5-9) P.F. of the official. '
10-14) Officials concerned,
15) Spare. .

ﬁb 2aSe) 5 . .
GJ qﬁ%‘i;h 'l\ - ‘ .

. T W -‘,qsl 2 .: ' sd /-
: S

o B.L. DEB
o’ » ( )

Gf“c\.. 2w for Postmaster General,

Assam.Meghalaya Circle
. , SHILLONG -793001
1 -
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SLETPNE 'Ilha issue of glving time bound promotion to regular
} "4y yemployeea in ‘the opcrativg cadres- in the T Departront
i: M' A has;been undercon sider.tict of - the Dopartmental Coancd 1(ICi)-
T L\Tb@ Gvemment have agread to a time-~bound one promotion TR
' gchano in the basic onarative cadres in tho P&T Deparimonte .. ..

A f\n agreement' on this, schome hag. boen slgnod hetweon tho.
Ct officlal' side andi ‘staf e . sida in the P&T Departmental - ¢': ("
A copy of the-agrecment o v
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‘ Thoroaftorg,action will bo initiated by tho‘lhaﬂs of Circleb

to the next higher scale,of pay. Thz Departmentdl Promo bion

to convona dep artmontdl promotion compi ttee mootings to
consider pronotion of tho officinls in tho operalivo cadros

Committ oo which will bo tonstitubod in accordanco with the:

" oxisting instructlons applicable Yo the di{fercnt codres willl
arssass the fitness of the idenbificd officials Lxoum for v
‘promotion to the higher scalc of pays The formalities in this

promotLotis o thy hext Wi pghor scald of pay will Le grantod

. officlals completo 16 years of repgulsar lsorvica. I case of

ropard. should bo * comp-lebod- witlin a_pggfﬁﬂ;ggwjmmonths. Thae

From bhe dato following the dato-on which tho 1dentitfiod

officigls Who have complotod 16 jears of seTvice before
30-11-83; tho promotions to tho naxt highor scale of pay will
take offoct from 30-11-1983. o -

(3) .Speciai gfforts whould be mde at all levels to talta
quick<anﬂ'prompt-action vihich should bo monitored by the qoud

. of the Clrcle so that the DPC. formalities aro complebod and - "
[ Sromotion orders lssuod Tnbosh DY, 2923k _ B
_ v . HANES :

_next

(4) With offoct from 4 ke onwards tho leads of'(irclusﬁ_
Divisional Supd ts./Tead s of tunctional units will idontity tho
officinls belonging to the cadres covarad undor tho schuio,
who willl complo@d 16 years of servico upto 318t March »f tha
vuar. !'ho bepartmentii Promotion G EEteo woob Ing will
5 convengd befors 30th June to. cosider fitness of-tho

Cofficials comple ting 16 years of servico in the grade during

™~
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\
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. formal_sanction, Sﬁ?fﬁﬁtfhg'the“higher“posts‘tdﬂdifferent

the yoar. Officials_who—complﬂtc'16 yearsvofiscrvico on a dato
1ater than thab of onvening of tho mooting of thg DPC willl ,
bo placed on the approved 1ist and will be promotad to the next

\ipgher scale of pay lumediaboly on completion of 16 years of

"sarvico, subject to tholpy being found fit by the DPC and;subject
o nonnal.ruloswrelating t5 promotion.’ h ‘rospect of the R
officials who completg 16 years of sarvice butwoen the periol

from Ist April to the date the meeting of the M2C 1S convencd ,’ B »

they will be placed in tho next higher scaleﬂof*pqy'frmnjthé
dato_ following tho dato thoy complota 16 years of service
SubjOCtMﬁgwthpirggeingigégnd fit by the D2C. |
eIt - Ataniont -3 R ! 0
(5) As somm as tho dopartmontal promotlon committeas fin
tho Listo of officlals who aro Lo bo prowobod Lo tho noxl

higher”graﬂe,ftbo Head of the Circle wlll cnsurce thab thp‘ggslq,»~'
grado Q93§§ §39'u3.radod to  the ‘Hipher scale by lssuc of o

alisg

hits so that. such officials can be placed on the bighor grajes.

(6) Tor prometions mdor the time-bound one promotion schemo
the normal orders rolating to rescrvatinn for»SQ/ST commgnltios
will not apply unlcss any specific_order in thls regard 'ls
-subSOquont&y issusd e o / :

Y
' i
’ |




; .
(7) 1he pay of’ the officials on thelr baing placed 1in the
‘next hlgher gcale of pay under tha scheme will bo foxed <
under FR22~C. o |
‘(8) Officials on prarotion to 'the higher scale of pay on
“completion of 16 years of sarvice will yolntain, thoir infor 58
somlority in the lower grada for purposcs of, prOmQP_,i_Qr_‘_—m- .
s_;qp,o_ry;_l.g._g_l;x- yosts; justified_on standard s. This Is to protect
the interest o He sonior officials who may not ba cligible
for promotion in & particular year for non-complation of o
, 16 years of regulel service, bub .are promoted on the basis of
~recommendation of a subseM ent D2C. In case, however, an \

J Cofficial who 1is congidered unfl t by & DPC( on’ complation of
16 yoars of servica), ha Will lose saniorlty vis-a-vis the

N, offleials promotod £o0 the highar scale of pgy on btho basgls
v of tho _recommen(}atiom. of thatDPC. . = - o

7 (9) T the operatlve cadres coverc;d,Mha._.;;_ghgmpmq__‘{%ﬂ

redyction will ba, offactod “in the sanculonizl po st.s by the

. lioad 6T the civele/Divisional OFflcer/Haad s of 1ndependont

functional units, - The roduction will be dena in respect o

o M*the baslc grale posts covared under the schome Cebe _

I Time Scale Assiistants, Pogtmen, Group. D! oto. On & divisiomal.

‘ basis, {In other ‘words, the g% cut will not be effected office-

- ! wisg. Tho totd. “number of post g.in 2. division will be taion into
! nceount_and with Siimsdlato offact the total nusber of posts o
P i) be‘red‘gi?é'c}_’}ijf:‘j_"’"—fvmilo,calcu1:515‘1hé"ft’.h6""’r'édiibti’ori"“"'
k Practionof vy ond above will be rourded off to tha next highor

-y intogers Mo Livisional Supc.te will, onsurd that the reduction is

\  ‘gultably distribubed among o rious offices so that tho sarvice 1s

\ not dlslocated » Tt muy be noted that as a ra sult of this while

R Lthora may nob Yo , ) [ ' gtrsngth in ’

\\ '\N gnaller unlts, in bigger unitss the number ©

MWV gore. than D . g ,

-

(10) Stuilorly, in raspact of supervisory posks, Which are
;;anqti'oﬁ‘éa" on.{:hq-basts of prescribe'd’“ SoTms es well 88 promotioml
~posts which arc danctioned outside The vagic grades as per pr
¢ norus (€+Be Sapervisory-LSG,;posbe, Mall Cvorsoor ,
ote.) 5 the nuaber of sonctionod posts will be reduced Uy 1% on
ini.m_om__fﬁé'é'i'ajm]b calculating the reduction, fraction of 2
‘\.and above will.Dbo roundgd off (o tha nexs }:iiher 1ntegor. Hore
agaln the reduction shoulsd . bo sultibly aistn ibubol among the
diffe ront of £icass Th.g,_,exg;;c_i,s_,e_roferﬁrod o +n this 1?} ra and Lho

£1cube slibuld Lo Hyoen by tho I :
cortificat gl ) (P)A(Dynamu) e

addrossed to the “Dapuby Director’ Gonel
Pas boan donesis T SR
| . o - D}/wtév n . /
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reduced in @ particular offico oven boyond 5% is nob

]
|

e b=
11+  AS por the ugreomcnt-with the stafs 51 do in tha JGCui,
exiétingiofficjnls regularly appoinbed to wny basic grady,
will not:bs retrenched_frum‘ScrvLca asva'result'of 5% cub
in the baslce posts &s mentioned in tho praviouS‘paragraphs-

I{ there are nob sufficiend vacancigs in 2 Division bo cover 5 %
reduction in the basic grade posts by 31-12-03, the posts

may! be continued to the exbent necessary in oxder tw lzacy

tho officlals in Sgrvica. As and when'VaCanciOB arisy as
rosult of ‘nev creation, robiroment, obCey tho cxtra posts :
‘ratained should be adjusted apgainst thun.

12, The.posts in opoerative andisuparﬁisofy‘cadres will

. continuc. to be ganc tioned on tho basis of presenb normna,

'unﬁil'further,ordcrs. Howevar, whileo baking ub propogal
for senction of esbabli shugnt {n/uif ferent officcy, care
will be taken to sag that tho roduction of posts‘onﬁorud

in the year 1983-8+ is duly btaken in%o account’ and the sbaff \

croabed again in tho next review of tho ostablishaenbe. %

|
13. After introduction of the schoma, tho posgts justi fied
on prescribed'standaﬁls,'both in the bawic anl tho 4
supervisory grades, may conbinug to be o nabdoned o0 the
baqis%of tha oxd. sting NOTHS. on Isthuril'of eyery yearl,
a 5% reduction in the basic grwlevposth and 15% Dl
Supervisory posts os describud in pares 9 and 10y ahova e
will po.effocted 1n respuct of tho posts surdtianud durlng -

' the prov:.ou,sjfinzmcial‘year. It is clamified thab tho

5% and 157 puts.refarred t> in paras 9 and 10 in respech

3

of posts exi sting on 30-11~83 will be effocted ipmediately

on recyipt of LILS oftor, in any casg. Dol 1ater_thai
‘§1-12~8§. n -0+ 2 S nilar roduction will Le pado in
“Fospect of posts gancbioned bebween 1-12-83 and 31-3-0+.
fphereafter theé réduction.will ve effected on the Ist of

April every ygar in rospect of the dditional poshs ganctioned
uring; the hrovious financial year. , »

s

Ihfbigger'off1CGs whoera jymodiatoly on introddétidnmf :
'tho scheme more than 5% of the sanqtironed_pq% gt g Wero rolucud

~ in oxder Lo moinbaln g% cub on divisional;bhsiij 1t has to be

.onsurel that ab tho subgaquont roviov of astab ghnant o f
that officé only cxbra posts,ausbifiod on bimo-tost OT
proscribud norms will o sanciionad ond tho oxtra g
cut made in that offico already is mot restorod «

. Br crample, in an otffice if thore waen 100 posts_in ‘
pasic grals on 30-11-83 and 8 posbts are potuced in wruor to
‘maintain 5% cut on divisional basis 02 posts would be )
“avallablae with offoct from 31~12~83llutpst). If gupseouenti

. 'VI . '
o |

v

‘ A ] : ..’.,./n
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" scadcmle year. Bub they will be e

..allowance -only when they actually work against the supervisory-
I '

" fom _circla calro will Fave U0 be filled on circle basls

Ok VL FR P = |
) e - 0 ' ¢
y .s} R . ‘) | ' .)‘..- . '

"o ovlow of osbabllshuent of thls office is done an} the

“totul numbor of posts jugtificd comes to 103, then only

3 more posts will be sanehioncd for tho vilico malclng vha

Total effective number of pdsts as 95

4. With offect from tho dato of introduction of the

schemé, tha officials posted against.rogulal supervigory

posts sanctioned on standards will bo enti tled ta_draw

special allowonce a8 indicabed in fnnoxe 'B' Yo tho airraoment.
! VL . .

' Only officials who hold supervisory posts will bo

eliglble to -draw:the -special allowance and a8 such necessary
adjustments pased on_ scniority in posting will havae to be made. |
§uch-of,the‘senior officigls as are onkitled to hold sSupervisory
posts and have to.mova out for. vant of posts in the sta%ions :
of their posting whero tioy arc working at present may be :
allowed at thelr option to move out at the end of the. current
1igible to draw, special

pOstET  Supérvisory posts carrying specinl allowm ce which'
basaeld

W

Tﬁyseniority.‘f‘T

15, Tho incuibents of posts in promotional gradés Tike Head
Postman/Sorting postmon/Mai’l Oversour upto the extcnt-of_10%,

of tho total number of posts in tho baglc grady aftor 5% cub

/S

-’

' Moil Guards a1so.

offocting the 5% cut, will Do ontitled to Rs. 15/= per ggﬁﬁh

from wiich promotion.is‘madewaill.hg;Qntitled tO J3. .25/~ por
month as special allowanca. posts in Mai L @varseor/ Sorting
postumen, otce, cadres upto a limit of 10% of total number of -
posts in Postmen ‘cadre efter 5% reduction.should he identificd -
and - the officials holding those posts may be given -the special
allowance.: The filling up o f thega posts may Bbo done on

*

goniority. This will apply to 10% of posts in ‘the case of

SN . ‘ C
The incumborits of the posts of Jamddars upto .the
axbont of 10% of the total nunber of posts in the bagic o
rrade of Group: ¥ D' Tast catogory ( inelwling those of ' 7
Panadars created by upgradation of Group 'D! posts). afbar

as Special Allowance. “sich posts of Jamadar should be”,
identified and“thg~officials,holding thdsa posbts may ba given
spacial allowance. The filling up of thasa posis-may De
done on seniority. o v -

" 16. with effsct from 30-11~83;'sPeciaJ:pay,sénctioned for basic -

grade posts;as;chargefallowance‘W111 be withdravn. Howevar,
special pay:on grounds such es for ncquiring additional
gqualifications for spocial training and for haniling cash

- ¢te.y Will cun%inuo g0 long ag those puosts are held by the

)

‘in 4ho higher scala alsoe«

officials in the basic grade upless a Special~payiis proscriped

._;40.-/.‘

. '
Kd
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g{l{b o Oﬁ.‘ces(gen’ro‘
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.17+ innexe 'C' to the égromment fives piriiculars of
- the po sts to which a speeial pay/chargo ullowahce sanctionod
ot present will be withdrawm with effoct from 3041193,

18. The pusts of single-handod and double_hended. sub_post-
(\m'as‘oors whi.ch Garry charga allownnca at progent will hencaforth

be manned by officials who have completed 10 _years of suivico
and have. been placed in bthg Texh hipgher. scale of pay. In order
Vo Gvoid inconverienco t9 the officlals consceguent on the
“introduction of the schome in mild acadomic session, 1% is not
necessary 4o doploy such officials apalnst the posts of singlo
)ham:loi_ and dowle handed Sub Prstumastar immediabtoly . Such

[

deployment may be effeched at the_opd of the acadomle year.
I Charge Allowance to these posts will, how.ror, gband
withdrawn with effect f}rom 130-11-33."

Co . 3 . ] N . : » ' . . 4
19. Tor sanction of swpervisory posts on stmdards in higher
grades in fature the posts justified as per existing standards

- in thp lower gradaes befors reduction will be tukon into account.

20, | "me, special allowwnce for supervisony posts mentioned in
paras 4 and 15 above vill not hava tho, charactoristicgo of
spoclal pay. The speclial allowuicg shall not count ror any
purpose other than pensionary bencfits. : '

21‘.

'%P‘\Oo & RsM, 8, sccountants
P.0. & R.M.S. accounts, who are in the time scale of
“pay plus special an, are also entitled to promotivn to ke
scalo of fse ¥25-64%0 on complotion of thelr total 16 years of
service in the clerical grade including the perlod they
workod as Accountants. AR :
' A . .

| However, the officials baloniing to 20 & BMS OLccountbants
cadre who have chosen the scale of pay of Bss 380-620 nre mot.
oligible for one pramotion on mmplition of 16 jrars of servieo
in_ j}ﬂﬁi‘,}i@_ﬁ:léé“@%@ff"ma'y be givat an optivn to revert to tho
time|scale uf pay plus spocial pay rotrospectively vith
offocet from the dabo they chose tha scale of piy of o
Bse 380-620. Their pay ¢n roversion to tho timo s2ale of pay will
, be notianally fixed with raference to- the pay in the timo zcalo

whi.ch they would have drawn plus spoclal pay of. Rse W5/we ez

thoy 'wouldibe eligible for belng promotsd to tho scalo of Hg. -
425640 on: the bagis of complebion of 16 yoers of gervice in tho
time| scale of pay.-The special pay granied to then on notional
basis may be taken intc account for fixation of thoir pay subjoect
to the conditions laid down in Govt. 0 Indiats ordor HO. 6 road -

with dnnexire below FR 22(Swemy's compilation.of FaR ¢ & Oelle

‘ .
\
!

PN .
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341! aycoss pdyiand, allovances which Shoy might have drawd Tk .
;i b gpnlo. ofipay of Rs. 330-620 aftor fixetion of. theilr pay A
" inltho’time’ scale on'notional basis willnot bs racoverai. Tha
47 joptlon: should veiaxercised by all ‘cuncernei wilthin a porlod of

'

£ +two months irom the dato of dgtuo off thoas orders and tho option’
i -jexorciscedhongolghall be final, « -7 - _ S : |
R R R T : :

Pl v ' : Coe
22+ 8inco .1t hag been docided ito give one promotion to all
officials:who couplete 16 yoors of servica ina purtilcular grado,
cofficials who ‘have.-bgen tréansforred wnder Rle 348 of tho P&Tl.
‘Manual, Vol.IV in the same cudre, ara eligible to count their |
centlire period of: sorvi.cae for promotion under the schume. Thig .‘wi;lf‘g‘_

. é covor.wggiéfx‘.i.cialsrwho ‘have beon .transforred {rom one CGircle t '
v/ another 1}1‘1’.’0130"..831.11@ cadra. 'The:quostion of extending tho schemo | bl
to officialg who have been transferred under Rule 38 from one ! i

cadre o another (e.g. from.IMS Assistants to PO Asslstants) i.'s.'; SRS
: sepa.ra_toly; under considaration. . '
- The. following further clari
calso igsueds . 1 S
o . ) AR L ' . N i . RS R
. (1). In'respoct of tho cadres which ara covered under tha schome " .
of. time~bourd .ongipromoidon, the orders lssucd vide P&T Dia. No. - !
31«:19/‘2%-.‘9;[4);1 datg ;f15’~6.,71:- ani Miniletry of Finange O.M. N3..-° 0 -
;o -13‘ -71(21 =L ITI(A /7 dated 1041.1977 will stand withdrawn after
L 300116830 00 S 0 L
. (11) Promotion toithe LSG 1/37d on the bagig of depaptmontol \

r ’ } ‘FI

H

fications nud instructions arg i e
yoot -

3

) oxominoion iwill beiabolighad on_introducsion of the schomo. |
' :(\ However, vacancies falling urdar LSG 1/3rd” quota upts 30.12.62 ;|
y will be fillod :%nj;aqcordanco.mthgth‘o instructions on the subject.’) |

. RIS LA S T v . e ) .
. (iil)The introduction of' the gchome will not effect’ of ficlals who, 7
bave already- been premoted on regular basis from the basic grades

)| to theé next higher grades befora 30.11.83. undex-exlsting ru.Les..| ;
7\” ‘The oftficials® who have already bLeen promoted to the ncxt highax Lo
Il scale of pay ‘bafore'30.11.83 will rankpn block sonior to lka
Il officials who ‘are -placed in the next Mighér scals in pursuarca P

‘' of 1o new scheme. ‘ e R
: — NS : . ;_“."

Poor(dv) The offi.cléié who complete 16 years of 'sj'ervicq, and who ara | (¢
e‘f promoted tolnext highor .scale'of pay will gentirmue to - perfom I
/

o o —————

LI '01>erai§ive'dl;ﬁie.s unloga ‘thy arepe Si@fﬁmﬁbﬁ‘*ﬂdp‘e‘xﬁ‘sbry
‘Y postsiin thalr fups.” U o

.t The Ibads of Glrclgs aid &lministrative (€fices will be .
porgonelly responsible to ensure implomentation off tho ordors
1asucd above,: Thay will -exemine the enclosures to,this lettor

.  including the Agrewment and G instructions contained in the
= above paras voryt carefully and take 21l staps for its most ‘
expeditious: implomentation. Thoy jwill 21so bs rgsponsibls fo |

monitor thefprogress made in the'[ijrclg/.&dminis'trative Units
under their juriuf;glic-i;ion,,raga.nlizizg the in;pl.ﬁmanta.tq_.on of tha

-
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o 2 (8)

Tholr attontion is ‘spoclficiliy drawn to the instructions ' =
wontained in para 10 rogarding the cortifizate 1o bo sont : -
by thom” 1o -the DG ((R) by namo. . - . '
Mo Hoads of Grclos/ Mnindstrative Orrices N2y tako
immodiata. stopg to sc.;t-_l&\?_&_gc(zu within tho cxlguling staff .
4o doal with the diffarent 1t “tors relating to the -2choing "
_-of . timo-bound one promoiion in {their offices for this purposce
. . Tho Heads of Circlos and Mninistrativo 0fflcos will -
- please sord 2 forunightly progrossm,r»eport to the Diraectorato | .
in the énclosed” proforma rogarding izplementation of the schema ./
of timo-bound one promotion. v e

. In.caso of any doubt repardin: implémentatiion. of thao . scheme,
o veforence may be made Dy Hoalg of . Circles to the ADG ((nc o
promotion Coll) in the P&T. Dta. o vhich hos baen gpecifically _
conshltuted to doel vi th the maLuar S aris‘lngi out of the implemontd-
tion of time bound qna promotion gchemo 1n the B&I Dapartmant.
. o { A‘ . . . .
Pycelpt of this letter may please bo acknowlgdgad to Shrl.
.Po IIO VE:I’)kO»tGSWa-I'Q‘.n '/Al)G (PE)O ’ . . L e

s

T ' Yours fadthfully,
l (A t‘//‘//n :

i ” , .
oL (S.K7 PARTHASAHUHY
' . DERULY DIRECIOR GENER2L(F)

opy %0 3=

1. The Director of Audit, P&T. shait Office, Delli=110054s

2. 411 BT Branch_wdit Office. - -

2, ALL Directors/Dy. . Directors of Accounts (Fostalle

L. . Of 4 cer~in~oharge APS. Record Office, Kamp tee . e
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Twhich may be at a station 2ut-3ide and want to awailt orderns ng per.
the above said circular Buch requests may be acceded to. This conce-

ssion appliqs only to those whb. have been promoted to HSG-1I after
26 years of 'service. ST '

Siice most of thege
#ervice they feel that with the

: : ¢ The cadre review envifaged in the absve said
circular may be conducted immediately and orders issued as quicky as

possible so that the sanctioned posts are also manned regularly !
without delay. i o

. Yours faithfully,
! Sd/-

' ( R.Krishnam-~rthy )
Oﬁjdtu o (V“1l Asstt.Director General (SPN)
, \ e“eYo a‘“ - : , h
P e | .
v o‘ ‘.. ow : .
‘gﬁ‘ v ' )

»



RV For ;bmetime bast, the Staff Unions have been raising
demizz for granting twn promotions to each employees during his
Z2rviee career, The Departinent had, in the firse 1nstance,considercd
Lhe Time Bound‘Ono}Promotion Scheme for hasic

and 'D'Y cadres after completion 9L 16 years bf satisfactory service N,

and dmpleementoed the same vide this office memo No.31-26/83-pr,1 -
At 17-12-03, The staff uninang have been pre
thedr demang for Second Time Bound Promotion

ycars of Sservice, not only for providing promoti
the staff concerned but alsect on the basis of ¢

: volving Comparktively
higher Iesponsiblditieg and bettgr'skills. The following instructions
are daccordingly issued:- ’ ' :

1) The scheme will come into effect from 1-10-1991,

ii)piennial Cadre{ Reviews wil} be a
in Gr. ‘¢! and, 'D'. for which Scheme of One Time Bou
on completion Of. 16 .years of Service in the basic grade is already
in existnce,vid%_qm dtd.17~12-83 referred to in para 1 above,

iil)Biennia) Cadre Reviews will be cong

ible  cadres at ‘the leve) Or authori

iv) The criterion?fgr'promotion will be eligibi&ity of
satisfactory 8ervice,

V) In the BiennialICadfe Reviews,suitable number of posts will be
created by ubgradation by the Heads of circles in consultation
with their IFAs, subject to reduction by 1%:in respect of

Oberative posts and 5% in respect Supervisofy bosts as mentioned
in Sub para (xi)below: ‘ . . ' '

Vi) Creation of posts “by Ubgradation will pe in the scales as
indicated'below:f“ ' )

: more service)
])POStal’ASstt/ 975-1660 1400-2300 1600-2669
Sorting Asstt/ ‘
Postal Asstt(sB)
' Offite Asstt/po )
& RMS Accounts/ T ‘
RLO Clerks/MMs Cle%ks

S - [ - .. \
. - . . (Y‘ - /
R Ak , .
L / . ,\w,l C} e - @
TR il AT <
g » A
i A 3 . e ‘
', ’L"
gﬂ‘"

~#7. . - the Difoctorate lekter N©:22-1/89-PE.I dtd.11-10-01,

———

’ 3
- Lategory Basic scajle Scale of pay | Scale of pay ;
) of pay on Time Bound - after Riennial, .
' : Promotion Cadre Rovicew
T . afterlé years (on completion )
\ ' + 9of service, . of 26 years of

I+

. T

2)Postmen/Mail Guara: 825-1200 ' 950-1400 975-1660

3)Postal Machine ° $1320-2040 1400-2600 1640-2900
AssttiGrade-TT . :‘ : o

4)Postal Machine ' . 950-1500. 1320-2040 1400-2600 90‘““0\:.
\sstt.Grade-11 ¥ v asth eu®

Plepartmeptal . % { goo_1150 950~1400 . 975-1660 o™
Stamp Vendors, '

6)Ciroup 'D'Pest ‘o ’
tategory Officials - 750-940 800~1150 950-1400

3

(contd, ..2/...)
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rbwij; Pay of,the‘official

,Méjﬁﬁb, Review will he fixe

%4V Substituted vide' Mi

" (Pay-1)dtd.30-8-89

(viii)' The first Biennial
==, be conducted immedi
December, 91. Therea
eligible 6fficials
31-12~93 who will p
:.: 7On the crucial .date
" 1-1-93‘ang 1-7-93 mi
i needed o be upgrad
+ ' 'immediately an? on
et worked out. With th
Yvipromotion to those
"i{piisiservicel or more on
iy jotherwise -being fou

{1x)/"* The'2nd" Biennial .ca

;- fﬁﬂ;ffrom 51 1-1<94 ko
g cﬁ.;jl-;,94.‘Thehrequiré
.}V in  half yearly'inst

_?Gﬂ{1q7~95”to‘provideAp

i ir,ascertained. and san
- -»nts%so=that*thé“pro
;notiﬁigd“pnhdugndat

"ﬂﬁ;ted-26fyears=of service dén-the’

1,
i
1

h$;8upefvisory¢8peciaf Pa

@ 2
-2 ;
s prom5ted under the Biennial Cadre %

d under the provisions of FR-22-I(a) (1)
nistry of Personnel,Public Grievances and o
0
!

Fensions(Deptt.of Personnel and Training)No.1-10/89-ESTT

25 amended from time to time,

Cadre Review for eligible officials may
ately and orders issued before 31st

fter the Biennial Cadre Review for
covering the period from 1-1-92 to

¢ completing 26 years of “servICe or more
S viz. the date of the_reviewﬂ1~7792,)’
ay bé.qonducted,.The~number'of”posfs‘

ed to provide’ for the promotions required
1-7-92, 1-1-93 "and 1.7-93 may alsd be

@se posts 1t would ‘be possible to provide
empldyees who have completed 26 years of

thg“QQQ¥E~EEEE£E£LEEE?S subjeqt to théir
nd fit. T o

dre Review,which will cover the’period
31-12-95 should be <ompleted before
d number 'of posts needed to be released
alments on 111-94, .1-7-94, 1-1-95 and
romotion to)those who. would hava comple~
-four crucial ‘dates will be
cﬁions'released'in’approbriate instalme-
motions of eligible’ officials kould be
es,- L Bt N T . . )

eIther ¥o Fe - 77 =
.detailed instructin
! . o7

xi) Creation of posts b
" +Review will be by - m
.,:'0n basis operative
" - These cudts are. in a
“- . basis operative cag

erfoTi by the LSG SUpervisor Firther
ns in this regard will folTows.

Y upgradation undeg;the Biennial Cadre
atching savings. toithe extent of 1% cut
cadre and 5% cut on supervisory cadre.

ddition to he existing cuts of 5% on
res and 15% in Supervisory Cadres under

the Firét Time Bound Promotion Scheme.

xii) . soon after implemen
", Circles 'should furn
posts of various -

» + October,'91, the redu

created and the net

in force as on 1-1-92, . The inf

IFA of the Circle nm
1992,

i )
[\ S (8l
o AN IFRK
N Ge“"' .,18“90
td o v -

of operdtiye and superviso
the .number of officials who h
in various categories for who

tatiog ofx the scheme by 31-12-91, the ,
ish information regarding the ntmber of ‘
categories that existed as on 1st .
ctions that were effected on the strength

ad completed 26 yYears of serwice

m posts in higher scales were
posts in the different scales that are
ormation duly vetted by the )
ay be furnished on or before 1st Feb., -

. g contd....3/.....)

Iy posts in accordance with(xi)above-xx_
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Y oo cMindstry of'Communicat{g?s_ : -

. Department of Post

-

\ ’

. “

. L) Y L
N \\ -~ -t

;" o o . o . Dak Bt.)avan, \
P ) s : L Sansad Marq, é)%
T - New. Delhi~110 001f

,TO v \.':" '. E .' -"v-‘ . ‘ : Lo '. Ve . ) | ot .

’”f”Ali”Héaas}bf'PostaI?Ciidiés.
L . "-'““-4- W ’:)‘;.

R R R L R R TI E o Cot T
¢%upjbbtx¢$Modificat10ns‘of%TBOP/BQR schefé. = nstructinng
AT N SIS A D

‘?‘i“regard;ng.“'?

t T .
‘,_i;yngj,:gr:,;;ﬁf.;*: S EL EEE RN S Dhtiatoe , o
P RN T I IR to : o <)
Doty : e ot Vs e TR B I N
4:..;_~‘3~Time»Bopnd;0nq Promotion Scheme and Biennial | |,
. Cadre Review Schemes were intrbduced vid

. e this office . .~ ~ 4
. letters No;v3ié26/33~PE;Iudated.17/12{83,'No.,20—2%88-P5.I
- dated: 26/7/91, No, '22-1/89-PE.T dated '11/10/91 " and No.
4-12/88-PE,I. (Pt.) dated 22/7/93 with- a view to improve
rpromotionalwpxospects,of'employeeé'of the Department of
“Fost.-PAs\pex.thgse Schemes, officials who complete '
prescribedusati§factorx,;ength of service in the

appropriaieugradéé“éfé*pléCeq'in-;he;next higher gréde.

- Subéequently,witxwas,noticed thnt“sdme‘éffﬁgiééégﬁug.
-UUCs.iq,themCirdlejand,SBCOQ‘LSG,(bofh:%@gg‘and 2/3rd), .
F;O.f&uR.M.S;_Accddntantéy‘whn were §eéninr before 4 - 1
imﬁlcmenthtionpofgthé'schemesiwere deniied higher scales ,

-of pay admissible under the Schemes “while ‘some Junion , ..

-offidialéﬂbecamc_eligiblc for higher scale of pay by L

“virtue of . their length of- servica, ;Some-of_the]affectgdq. !

,.foiciaLSWfileg,ppplications~befdre-Varfous benches of: -
the;Contral-ﬁdministrativezTribUQals demanding higher e

" scale ofzpéy]frqm&@hoﬁdﬁto.theig'iuniqrs@werg made ., | S
eligible.undepgthg§cﬂ$chemesg, Vil g Tl ..-‘egé?..|

2r:j.:T“kibegcaébﬁhas{bben'éxémfhéd71hfbonsu;¢§tiph with- - 7.
the Ministry bf?Fihance,'Department{bf Ekpehditure,w{ltgj
© hat-now ‘been decided that all ihe‘oﬁ{igig}gbggggggps -,

ubes ththe_Ci;!lngiiiggféﬁﬂ?ﬁﬁf@fﬁlSG~(both,1/3r¢3%nd/:
Q/Brd)7“P?Q;;&;R;Mb§:hAcgbqgjﬁnismmwhﬁselsen10;1;y was
gﬂxggge;y,affectqd;by'iﬁplnmentatipnﬁoﬂgBCR-Schéme;-'-= .,
Jdacing their uniors. in, tho next. higher scnle, of pay .. ..

will. now be cohsidered;fox,nextﬁhighe;/wcale;pfaﬁay.fxom; ,
Sthe date their immediate juniors became: ¢ligible for the ‘ﬁ}a4/
,pchfhighefiséﬁlé;?(ThisTWill, hOWngg, nogf?eiagplicable >
to the‘gfficiaig;wﬁo are senior. to. thcse o clals, = .+
‘bf?ﬁ@ﬁ.ipﬁuxrénéfoftunder,Rulé—agghigigygiigv and_are : \
P Lagell™In the next higher scale 'of pay by virtye of length |-
rTmr‘C—e. A = Lo R . .

ot

- e ——— 4

, e . BN e : - T <1AJ
K . The inter-sec seniority of the officials in the 0” SaV

lowet “grade will be kept intact for the furpose of 3 | fqufimaa;
- ellgibllity*for promotion to next higher grade. .. ,NW“mewﬁ”
. . N . . .. ".."”..l. "" . L. . . .. e - . . o

\i R T . o ! ’ .‘ss“. Gvc‘ge
. "", ‘ :“.'._;,. c L . ) , . Assom
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4.

1

the-

above guidelines withi

orders.

S

K .

Heads of Circles are requested to settle all
such pending cases/rerresentatiohs etc. according to

e,
-y B

S compLi
benefited (in:

- af texr implementation of

N “_' : f\SStto

Ay
Alok baxéna

Lir.”

bener

n 60 days of iSSUG of these

ance rerorb i.e. number of officials
detoil) may be furnished to'the Deparhnent P
these instructions.'{

}if(Estt)

6. This issues 'in concurrante with the Ministry
of Finaan Department nf ﬁx enditure vide their 1.D. No.
5(37) E.I11/94 .dated 19/12 95 and Internal Finance Advice
Section'vide- their D¥s No, FA/96 ‘dated 5/2/96. o ,
_ B . '
7, ?1" it please acknOW1edge the receipt of ‘the letter.'?ﬂ;5-e
8. -1 Hindi version will follow.ibké—“'{ ?bf AT
. 4| ' ' "Il. .‘ L ‘v N
."g.x¢ o 1 C}#”Y‘v\r~ 1; (7"h:ry
A N -£Alok Saxena) IR
L ' S Asstt.lbir. General (Estt.)‘
o ' "i“ . L R R
e . P.p.S. fo Secrotary (Fgst), . =~ ="
2.  P.S. to, Member(O)/Mcmber(P)/Member(D)[Sr. pDG(QM)
3., P.S. to: JS & EA. -
4, .S, togSecrvtary, Postal bervices Board Lo
O« © The Directer General Audit (F&T), Delhi- =54 -
6. All Reginnal I'ostmasters- ‘Generdl. "
7o 5 'ALL DY Dirdctors General ~and Directors An, the
. birectorate.,"'“
8. Chief General Manager (lqstal Life Insurance), SIS
" New Delli,' - ‘;“»;*aﬂhﬁl
- 9» Dbirectox, Pdstal. staff College, Ghaziabadm,,}ﬁﬁ;fgj; Lo
;104 - Controlier Foreign Mails): Bombay. . -
R i I Prlncipals, Fostal Training-Centre, Uarbhanga/
. - Madural /Mysore/saharsnput/Vadodara,. - B
12, All Dir¢ctofs/Dy. birectors -ac¢counts (postal).. e
13 T0fficer in” <harge, Ar'S Record:Office Kamptee.~:iu . "”;’
14, All Sections’in the birectorate. : ; 5
15. ALl recogni'sed unicns/associations and federatirns. T
16, .\(.JUtlrd fileo ' . . oot .
17. Spare copies.
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St DEPMRTMLNT OF POST:: INDIA
CFEICETE%fEHE_CHILP POSTMASTER GENERAL, ASSAM CIRCLE

No. ,taff/17—1/9o ‘BCRY Dated at Fuwahati the 01-05-6

_ L Ingpursuance of Dte/ND letter No, 22-5/95-ps I :
cdtd, 8—2-96 circulated vide C,0,, Guwahati lettcr No.Est/2-56/91 .
_ dtd, 20-2-96 ' regarding modification of BCR schemeo for promotion of tho-
senior Officlals from the date of promdtion of their.immediato Juniors‘
.4,1n the next hi gher S$€aTe, the date of promotion of the followinq BCR
- Aewsw=IT) Officials in POs & RMS Offices in: Assam Circle has becn
modlfled as: ind1Cated againsv each. " ‘

5L, Neme of Official Commu- Promoted ,Datelbf

Namg of Divn,
o, .

nity on__ modification

2 — 3 3 5 ' 6

Postal Wing ¢ S . . ' ;-

1. Nabo Kr.' Hazarika ’sxz‘ " 01-07-94 '01-10-91 Dibrugarh
BCR(HSG-II) - . e L .

2., Sukumar Paul oC 01-07-92 01~-10-91 Guwaohati
BCR(HSG—II) ‘ : Co ‘

BM3 Wlng ’ o :

1. Diplab Kr, Roy,k// oc 01-01~96 01-10-91 . 'G4' RMS ,
DCH(HQG-II) &, ' ,

2. Maniklal ¢ Sarkar, - OC . 01~-01-93 01-10-91 'S' Dn.,Silchar

v BuB(HSG—II) g : 4 '

3. . Santi Rn, Dhar,in._OC i 01-07494 01-10-91 'S' Dn,,Silchar
BCR(H3G-11)* K .

4. -Pijush Kanti- y . OC- 01-07-93 01-10-91 ‘S' Dn,,Silchar
» Achar jee, o : : ' ‘

A ;L N .
BCR(H&G—II)  ;'~. 

In case any disc1pllnary/vigilance case
"galnst-ﬂny of Xhe Official during the perjod the modi
not be allowed Without . .obtaining specific orders from this Office., The-
Officials against whom punishment-was current should. not be given affect

+ before expiry. oi currency of punishment and a ruport in this reg,rd be
furnished to th s Office immediately. :

o ) ;". . ,',‘i 4 "_. ,-“. , . ’ ,’: /\\ &l\ O\-J-"'!“"("
o T (AW, D. KACHARI -)

o " 27 ', DArector of Postal Services
! ‘ _Assam Circle, Guwahati-781001

Cﬁpy for 1nform1t10n and necessarv action to.

was pending
fication should

:sspos/sp05, Guwahati/Dibrugarh w.r, to their Nos.B?/3cR/

HSG-11/R1g/92- dtd. 13.3. 96 and B-1/Pr3n/BCR dtd, 1-3-96
;respectively.

- SSRMS/SRM, Guwahat1/Silchar w.r.to their No. 52/7/°1onn1~i
" dtd, 2642.96. and B~7/23/Biennial dtd. 26-2-96 respectivel’

3.'.‘~ R SSPO§/SP05 in Assam Circle. As per th.ir report thcrz ar.

no affected LSG(Y3rd quota and 2/3rd) Officisls in
‘g‘thelr D1v1sions. _

o . ‘4 o ) T ,‘ - ) ' \ N ‘_"(..‘QA

AN R L I
MR R S (I, 6. saamy )
'dﬂm?'s"‘? o " 7. Asstt. Postmaster Generﬁl(stnff)

R - © For Chicef Postmaster Goneral
T, B f Assam Circle, Guwahati - 781001,

Seea S

‘ W
" GUHAHATI - 781001, N éa 7
4 ) : . o . ‘ - ’ )
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# Lewm - e T
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(See Rule 267, Posts pnd Telegraphs Finaxﬁial Handboo

HE o e % i Vs f\_(, . v . - )

IREE A W

! Tk W 2t T (o A A A o oy o
I ¢ 'Charge Report and Receipt forca,.handstampsontrans Charge
i : SRS RS HE N N S TN Mran Lot pees, L i
« wfbmf’mwmtfw: - b / W

| » 4 H 4(/\
I CmnM that the charge of the M Q | .

A taeaeernaanns S i
- waSv \%y (name)
, (am\) ﬁ -
; to (name) H QQ‘
mu....‘ ......................................
o thc (date) ‘ I 0 N 9 ( for
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'Mﬂafmmr?&m«mwmﬂwugwﬁ&m. ;{;‘.
(err gere s el wia)- a’k@ma’fwﬁmﬁahmé’mm o

. ~Ceriified that the balances of this dats of the Seversl books fincluding . .
Stock Bopk.and chzs&m) and accounts ok‘ thc oﬂice have becn checked C e
and round comt ;. "{. r ; ; . -u n, - : ;:;#‘:‘ ' ..'AA'.

' “zﬁmﬁmmﬁfvﬁmﬁﬁqmwm wfewrd 3. o
fag mkm%hqﬁmvwg Sy B e
*Certified that the Walances as de!mled below were handcd over to me

by the Rebevcd Officer and | aocept the raponsxbnht) for (he same, ¥

v ' as TS -

= mxcash TR

(a) mm'a FW/Stdmp Imprest r ‘“ LT \ s ’, t,
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L 'f:‘ ngher Selection Grade-I(General Line) Nb. of pests = 3
~;~ﬁ:*;7;;&: ) N from SA cadre. . Guwahati RMS =3 -
L - . . . _ silch§r Dn, =- 1 .

. -

”'; - . 4

[P

SL. l
.N00"

Name of the Official

“Caste

Date'of'b;rth'

Date of Entry

Date of- -
HSG-II

Date of HSG-I

- M
Y

Present place of

pesting,

01-11-88 "

14‘ I Sri Sushanta Sekhsr Las:-. oC 01-01~41 31-12-60_ - - 'Gﬂ RMS"
.. | sri_Ashotosh Dutta ‘. | . oc 01-04-44 02-06-63 | | - R R N A Sivision.

&
Ser
L

“Choudhury -

1977 . - -

'GH'. RMS

FELE

-
o™

Sri soao Ram Nai.ury ST ° 01-03-40 | 20~02-64 01-10-92
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© GUWAHATI - 781001,
'"ﬁix

“The SSRMS,
'*GH' Dn.,
GuWahg$1¥1d
N005t5ff/17-1/96 BCR Dated at Guwahati the 15-07-96.-
| Subt

Seniority/pro@otion under HSG-11 BCR Scheme, . i

Kindly refer to the representations
”dtd. 04-07-96 received from Shri Kiran Singh Brahma,'

HSG=LI S.A, .and other 24 HSG-II SAs of 'Q4'
_the above . subject..

RMS Dn. on

_ ~ The case has been examined thoroughly in this
voffice. 1 %m directed to inform you that Shri Biplab Kr.
4Roy YSrd LSG ‘has been promoted to LSG w.e.f. 12-11-81 and

" as such he will rank senior., The saniority in. LSG is the

" basis foruseniorify in HSG-II1(BCR). As such the order 1ssued;
| vide this. Office letter of even No, dated 1=5=96 1s in orde;
';and the claim of the app11Cants can not be entertained.

The representationists may be 'replied sulitably

v?fend.the order of B. K. Roy be implemented immnediately.,

{ I
o (I.c.s K’T///”/ '
{QJU s Asstt, Postmist’/Aageneral(Staff)
’ : Foxr Chief Postmaster General
l/I}‘ssam Circle, Guwahati - 781001.
ceS ( : ' X .
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IN THE CENTRE ADMINISTRATIVE TRIEUNAL
GUWAHATT BENCH 33 GUWAHATI

b

Filed
[ s

Oojle Noo 124/96

Shri M X« Purkayastha & Others
~Yersug ~

Union of India & Others.

-Md-

In the motter of s-

Written statement submitted by
e - the respondent No .5
=-&nd -
In the matter of s-

Shri Biplod Kr. Roy
HeSoG I
HO, RI§,

|  Guwzhati Division
WQ"C Guwahatie
. | \\\ '
7\ ' |
9 \ The above named respondent most mmbly and respectfully
| begs to state that - , .

1e That the copy of the Original application no .124/96
has served upon me and I have carefully gone through the
O o2 and understood the contents, I deny all the statements

made in the above Original application except which are
born out of record and which are aspecifically admitted

~ herein beloy $-
4“%[u)”ﬁ’ |
e. Thet with regard to the statements made in para

4+3,444 and 4.5 of the Origiral application the applicant

Contd.. 2
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beg to state that although.the aprlicant no. 1 to 5 were
aprointed in the initial grade into the service of the

RM.E prior fo the appointment of the applicant, but the

‘LM‘?“‘J‘“’)'
applicant was promoted to the cadre of LefeG(Tover

@election Graede ) mich earlier than the present applicant
isee with effect from 12.11.81 from the time scale S4 Cadre
on the basis of promotion examination under 1/3 L 3¢

quota and he was posted against one of the vacant posts

0f Te8+G 204 qota weefs 12.11.81 vide 5.8.Rd, Cavahat
Division ﬁano 10+ B~2/7/5.8.6 (OP) CH IT dated 7.11.81

at the relevant time there was no time bound promotion
scheme was In force when the ) zw_‘a‘u:,:as Promoted to

the Cadre of I:.S.;G.~ therefore the date of initial entry

of the applicants into their services has get no barring

in the instant case rather it is admitted by the applicants
in paragraph 4.4 that the time bound promotion schere was

introdnced wide Director General's New Delhi letier no.
31-26/83~TB~I dated 17.12.83 wbich was subsequently cir-
culated by the senior siperientadent. RME vide letter

dated 6.1.84 and it is categorically admitted and stated

by the applicants that the time bound promotion scheme

. P""")&’“‘}— !\ﬁvrfc*-u\
cane into effect on 30.11.83, therefore appriesmt was all

along senior in the cadre of LeS+Gs than the applicants.

3e That with regard to the statements made in para-

graph 4465 4.7y 448, 449, 4.10 and 4.11 M—Pi—h—e&t QM%*‘L .

catagorically denied the same and the present respondent

Contdeos 03
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was shown senior to the applicants in the cadre of LQS.G N
In the gradation list of Rd«8 Guwzhati Division in respect
of Grdup C officials corrected upto 1.7.91 the applicent
was Placed in serial no.7 in the cadre of Lv.s.vapervisors
in the payscale of Rs. 1400 = 2300/~ vhereas applicant no.l
to 5 were placed in serial no. 34, 31, 42, 47, 59 + There-
fore, the present respondent is admitédly senior to the
applicants. In this comection it may be stated that
although the amthorities have introduced the scheme of
bi-emial cadre review to facilitate further promotional
avenue to group "c' & 'D' employees of the postal deperiment.
But unfortunately the said scheme of BoC.R which was cir-
culated under letter dated 10.11.91 did not take care
regarding the employees who were senior in the cadre of
L+8+G and who were promoted in the cadre of L.§.G through

departmémtal examinetion prior to the introduction of

16 years time bound promotion scheme. Be it stated that

gkaxpfex® the Present respondent was promoted to the cadre
Of LeSeG through departmental examination system in the

. Nty ASid
year 1981, But no waeitee was given while the served scheme
of bi-ennial cadre review were introduced. as a result,
the present respondent and other similarly situated employees
servingi indifferent region havé been adversely effected
due to inkroduction and implementation of bi-emnial cadre

review scheme as the present respondent and the other simi-

larly situated employees were made juniors in the process

Contde...4
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of implementation of the bi-ennial cadre review scheme.
However this fact of anomalies and discrimination ig
bz;ought to the notice of the authorities immediately after
the implementation of the bi-emnial, cadre reviey scheme,
and the same was ractified mbsemently by declaring the
Presen{ respondent senior to the applicant anag by way of
m retrospective promotional beaefit to the present
respondent, in order to safe guard the right and interest
of the ¥ present respondent who vas promoted t0 the saper-

visory cadre of LeS4G. long before the introduction of the

time bound promotion scheme. It is ought to mention here

that, kP the present upplicant have served under the present
respondent after hig promotion to the cadre of Le84Ge through

the departmental exemination system. Therefore, in any

event the present respondent can not be made WY junior to

T
the applicants at tke distant point of time. Therefore,

the anthorities have rightly granteci the retrospective
promotional benefit with effect from 1.10.91 instead of
1+1.96 by modifying the earlier Promotion order to the
grade of HeSeGe IT and also by declaring the present res =

pondent seniocr to the applicantsg.

4. That the present respondent categorically denies
the statements made in para 4.13, 4e14y 4415, 4416 and 4417 ,
4+18 and Mirther beg to state thafdgh: éategorically admitted
by the official respondent in the written statement thet the
senlority and promotional bemnefit of the senior LeS.G. who
came out through departmental examination through 1/3 qota

were under consideration of the directorate and finally
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the directorate have decided to grant restrospective

promotional benefit as well as seniority and thereby

protected the interest of the present respondente There-
fore, it is not correct that the applicants were deprived

the benefit of smioritj over the present respondent °*

Be it stated that the present respondent was all along

senior In the cadre of LeJ.6 hence; the benefit of '
asteadal -~

geniority and retrospective promotion while was granted

vide letter dated 1-5.96 in mrmame of the directorate
1etter dated 8.2.96 has been elig-;i%:y given to the present

respondent and the same has been done after careful con-

sideration of the cases of present applicant as well as

presert respondents

In the facts and circumstances stated above,
the applicant could not make out any case which require _
inte:‘rferenc es of the Hon'ble Tribunal as regards the ~'<
pbdlicy, decision taken by the diréctﬂma‘!;e o In the facts
and circumstances stated above the application dissraps &Jwvu..

to be dismissed with coste

eee verification.
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I 8hri Biplob Kumar Roy, Son of z.e*ej\‘ ‘VLMNc‘a Gy, Qw,

No. S

reaﬁdent of R(/f\wﬁ «m Guawahati respondmt}\in the

ant cage 4o hereby and verify and declare that the

statement made in Para 1 to 4 are twme to my knowledge

and|I have not suppressed any material factse

and I sign this verification on this .bbls..tn

day lof Noverber, 1997.

?1ac}e ]

Dates

[é.,jmu Kotonmy R,

OVOM ' Signature .

[b~1)
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